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come in courae of J>IQ'lUent durinr 
the year ending the 31st day o1 
March. 1981, in respect of the heads 
of demands entered in the second 

column thereof &Pimt Dmmmd Nos. 
47 to 57 relating to the Min1stty ol 
Home Affairs.'' 

The motion was adopted. 

Demands J.or Gran/J, 198o-81 in mpect of the Mimrtry ef Home Affairs votad by Lole Sablul 

No. of Name of Demand Amount of Demand for Grant Amount of Demand for Grant 
Demand on account voted by the House voted by the House 

on 14-3-1980 

---------------

3 

Revenue 

Rs. 

MINISTRY OF HOME AFFAIRS 

47. Ministry of Home Affair:, ~n ooo 

48. Cabinet 41,71,000 

49. Department of Personnel and 
Administrative R("forms . 3,37,60,ooo 

50. Police 87,18,87,000 

51. Census 6,47,40,000 

52. Other Expenditure of the 
Ministry of Home Affairs 76,63,6o,ooo 

53. De-Hu 56,61,64,000 

54. Chandigarh 9,41,77,000 

55. Andaman and Nicobar Mand-, ~  

56. Dadra and Nagar Haveh J ,o 1,22 ,ooo 

57· Lakshadwrep 2,18,47,000 

Capital 

Rs. 

3,29,67 ,ooo 

37,83,54,000 

32,94,83,000 

5,25,68,000 

6,39,25,000 

J ,!lo,9 I ,OOO 

59,78,000 

Revenue 

Rs. 

2,20,19,000 

go,32,000 

5,51.64,oou 

178,41,28,000 

I 3,20,28,000 

245, 75,34,000 

I 15,25, 78,000 

19,31,60,000 

20,61,20,000 

~  79,000 

5,37,41 ,ooo 

4 

Capital 

Ra. 

65,89,67 ,ooo 

10,51 ,35,000 

I 2, 78,49,000 

..t,41,8 I 1000 

J '19,!)9,000 

--------- ----------
15.,5 hrs. 

DEMANDS* FOR GRANTS 
(GENERAL), 1980-81-Contd. 

MINISTRY OF INDUSTRY 

MR. SPEAKER: The House will now 
take up discussion and voting on 
Demand Nos. 58 to 60 relating to the 
Ministry of Industry for which 6 
hours have been allotted. 

Honourable Members whose cut 
motions to the Demands for Grant 
have been circulated, may, if they 
rl Psire to move their cut motions, send 
Glips to the Table within 15 minutes 
indicating the serial numbers of the 
cut motions they would like to move. 
- -- -

Motion moved 

''That the respective sums not 
Pxceeding the amounts on Revenue 
Accuunt and Capital Account shown 
in the fourth column of the Order 
Paper be granted to the President 
out of the Consolidated Fund of 
India to complete the sums neces-
sary to defray the charges that will 
come in course of payment during 
the year ending the 31st clay of 
March, 1981, in respect of the heads 
of demands enter8(1 in the second 
column thereof again.st Demands 
Nos. 58 to 60 relating to the Ministry 
of Industry. 

•Moved with the recommendation of the President. 
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Dlmatllls for Grants, 198o-81, in r1spect of IM Ministry of lndwtry submitud to thl vile of L1k 
Sabha 

No. of Name of Demand Amount olDemandfor Grant Amount of Demand for Grant 
Deamnd on account voted by th(' House submitted to the vote of the 

on 14-3-198o Howe 

----------
2 3 4 

Revenue Capital Revenue Capital 

Rs. Rs. Rs. Rs. 

MINISTRY OF INDUSTRY 

58. Ministry of Industry 1,27,91,000 2,00,92,000 

59. Industries . 14,43,48,000 H9,31,64,ooo i4,94,12,ooo i ~ ooo 

60. Village and Small Industries 9,84,39,000 7 J ,33,000 J <),I 7,05,000 1,4!1,67,000 

15.46 hrs. 

rMR. DEPUTY-SPEAKER in the Chair] 

SHRI GEORGE FERNANDES 
<Muzaffarpur): Mr. Deputy-Speaker, 
Sir, personally I would have been 
happy if the Minister hnd made some 
statement regarding the Industrial 

policy of the Government to enable 
an adequate enough discussion on the 
subject, because as of now, we really 
do not have a policy of this Govern-
ment on which we can have meaning-
ful debate. We have these Demands 
for Grants, but in terms of a policy 
discussion I really do not know where 
one could start because there is not 
anything called a comprehensive or 
an integratccl. or a .,tudied policy 
which this Government in its seventh 
month now has yet been able t'O pre-
sent to the House and to the country. 
Of course. we have a lot of statements 
Which the Minister has made and 
there he has been very prolific indeed. 
'But the trouble is that all his state-
ments and the very considered leaks 
or inspired reports that very often 
come out of his Ministry were con-
tradicted the next day and sometimes 
within moments those statements Bre 
made. I think the most significant 
statement made by the Minister of 
Industry about the policy that he Is 

going to pursue was made by him in 
Calcutta some time late in April or 
early May within weeks of his taking 
over his Department. But from the 
l'eport that une must read in a Calcutta 
paper itself, it is clear that the Minis-
ter within minutes Of making hi9 
statement having distributed it in a 
press conference, then asked the press-
men not to publish it because he was 
again having second though ts on all 
things that he had said. 

This is an extract from the Business 
Stam.dard of 15th May. It says: 

"During his maiden visit to Cal-
cutta some time back, Dr. Charanjit 
Chanana made many a faux pas. A 
copy of his speech to local newsmen 
was circulated before he arrived at 
the Press Information Bureau to 
address them. The newsmen found 
Dr. Chanana's speech a big s r ris~ 
as it contained many statemenb: 
which were a total reversal of the 
hitherto declared policy Of the Gov-
ernment. Some examples att, Dr. 
Chanana visualised the public sector 
industries providing the infracture 
facilities in spite of the command-
ing heights which had been attribu-
ted to it on earlier occasions even 
by the Prime Minister herself." 

-.. 
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"(2) Dr. Chanana said that Gov-
ernment would take over sick in-
dustries, but not the dead ones. 
Many newsmen were of the opiniun 
that when the Government took over 
the industries, they were already 
dead. What would happen to the 
workers then? 

"The statement which caused the 
biggest surprise was that he would 
seek the expertise of the private 
sector to cure the ills of the public 
sector as he regarded the private 
industry owners as good erono-
mists.'' 

And then the report concludes: 

''But immediately after arnvmg 
at the r ~s conference, Dr. Chanana 
set himself to the task of correcting 
the printed statement. He asked 
the newsmen to delete all the lines 
which had given an indication tb.at 
a drastic change in the industrial 
policy was under way.'' 

This is just one part of the kind of 
changes t,he Minister brings about in 
the industrial policy between lunch 
and tea time because I presume the 
statement must have been drafted 
during lunch and he changed it dur-
ing tea time. 

And then there ~  been a number 
of statements which have been ap-
pearing in the last few days. Thr 
instance, one said that the MRTP re-
gulations are to be modified and the 
Rs. 20 crore ceiling is to be raised to 
Rs. 45 crores. Then, of course, the 
next day a further statement is put 
out, perhaps when the Minister gets 
pulled up or perhaps when he finds 
that the statement does not find the 
approva1 o'f his wn party. I do not 
know, that the Cabinet has shotdown 
the proposal which the Minister has 
made. And a third paper says that 
such a proposal was not under con-
sideration at all. So one really does 
not know what the policy is. 

Then there have been reports in the 
last few days, in fact some of them 
are rather frightening reports, which 
suggest that the entire industrial 
policy is being scuttled. It seems that 
there have been exercises,-! am 
quoting the Minister about exercises-
that be has been engaged in a number 
of exercises and the Planning <;om-
mission has also been engaged in 
exercises-s'Omeone has called its 
"Operation Sabotage", I do not know 
what it is because I have not seen the 
paper-and I am told there is a fiocu-
ment prepared by the Planning Com-
mission which is to be discussed with 
the Ministry of Industry and appar-
ently there have been discussions 
between the Ministry of Inaustry on 
the one side and the Planning Com-
mission on the other in which Mem-
bers of the Planning Commission con-
ferred with industry, have partici-
pated, and there have been very clever 
leaks on the kind of changes that are 
sought to be made in the industrial 
policy, particularly the Policy Resolu-
tion that this House adopted in 1956 
and the Industrial Policv Statement 
that was presented to this House by 
the predecessor Government in Dec-
ember, 1977. 

I hope the Minister is aware at least 

in so far as the 1956 Policy is con-

cerned that it is not something which 

he can through press statements or 

through off-the-cuff remal"ks try to 

do away with. This is a Resolution 

of Parliament and I hope the Minis-

ter has seen this Resolution. This 

Resolution refers to the Preamble of 

the Constitution, social and e(.'()nomic 

justice, and then it refers to the 

Directive Principles of the Constitu-

tion. When it speaks of the Directive 

Principles of the Constitution I hope 

the Minister will particularly note 

two of them. One is that c'the 

ownership and control of the 
material resources of the com ... 
munity are so distributed ns 
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best to subserve the common good facing us and particularly the prob. 
and more importantly that "the ope- lem of unemployment. Let us not 
ration Of the economic system does forget that there are 50 million un-
not result in the concentration of employed today. Let us also not for-
wealth and the means of production get that this month, from the Univer-
t0 the common detriment.'' sities, Colleges and high Schools, at 

I also want him to know that this 
Policy Resolution of 1956 has two 
Schedules. They are an inteeral part 
of this Resolution. and I do not think 
that Ministers, junior or senior, arc 
entitled to bring about changes in 
these Schedules which are an inte-
gral part of the Resolution without 
coming to Parliament. 

It is necessary to make this point 
here today because there has been a 
lot of irresponsible talk at one level 
and a lot of inspired opinion-making 
at another level, to bring about 
rhanges, drastic changes in the Indus-
trial Policy of this country. As far 
as the 1977 Statement is concerned 
and the Industrial Policy of the pre-
vious Governments, the Janata and 
the Lok Dal Governments is concern-
ed, they have come in for a lot oi 
adverse criticisms, on the floor of this 
House and particularly in the mani-
festoes and public speeches, more 
there than here, that is not only ill-
founded and uninformed, but that is 
deliberately perverse. I will deal 
with that separately. 

But I would like the Government 
to reallse that there are different 
people looking at industry in different 
ways and to those who are to t~  

occupying the dominant position in 
the industrial world viz., the private 
sector of our industry, the monopoly 
houses, as they are generally called. 
industry is merely investments and 
profits, and nothing beyond that. I 
hope that is not going to be the atti-
tude of this Government. I hope the 
Government will overcome such atti-
tudes which prevailed till 1977, where 
the industry was allowed to go away 
with this idea that industry was, what 
they thought, namely, investment and 
profits. Industry should not be look-
ed at from that angle. Industry is 
one of the areas where you are going 
to find out answers to the problems 

least three million boys and girl$ 
have come out in the streets and they 
are in search of jobs and there will 
be another three million boys and 
girls who are seeking jobs this year, 
from this month onwards, who have 
not gone to school, they are the chi! .. 
dren of cobblers, potters and weavers, 
people who are engaged in village 
and cottage industries, whom thirty 
three years Of freedom and all that 
you and we together did has still not 
touched. When we discuss industry, 
therefore, let us not be carried n.way 
by what FICCI says. The FICCI's 
concept of industry is so much of 
mvestment and so much of profit. 
Please do not get lost in that kind of 
thinking. 

What are the issues that have been 
debated in the last few days? One 
is the MRTP houses question. I would 
like the Minister to be categorical on 
this, to tell this House whether Cabi-
net is considering such a proposal, 
whether it has really shot down such 
a proposal, if it has not done that, aSI 
the Press and very responsible sec-
tions of the press have reported, then, 
why is it that the Minister or the 
Government has not clarified that 
these are inspired stories and that 
there is no substance in them. I 
would like the Government to ten us, 
in keeping with their own manifesto 
-I hope. they read their manifesto, 
many of them do not care to read it, 
- I ~  they read their manifesto, 
then-how they are going to bring 
about effective control on the mono-
poly houses, as they themselves have 
promised in their manifesto. 

The second issue which is being de. 
bated is the role of the public sector. 
Apart from the Minister wanting the 
private sector expertise to be made 
available to the public sector, there 
are certain points that are being made 
in these papers that are now making 



379 D.G. (Genl.) JULY 22, 1980 Min. o-f l1'dustr11 

[Shri George Fernandes] 

the corridors of the Planning Com-
mission building and U dhyog Bhavan. 

There are three points that are 
generally made: 

(i) The public sector is inefficient 
and therefore, you need expert':i 
from the private sector. 

(ii) The managerial competence 
is available in the private sector. 
The public sector does not have it 
and so we need to bring it. 

(iii) We need the private sector 
now to move into new sectors, par-
ticularly sectors which were reserv-

2 

ed for the public sector because 
they are the ones who have the 
money for investment. 

16.00 hrs. 

Earlier there was an attack made on 
the Janata/Lok Dal Governments, 
particularly on _the question of public 
sector. We were told that we were 
trying to ruin the public sector and 
that, in fact, we have s ~  jn 
ruining it. This is the charge that 
was made against us, by this party in 
its manifesto. Frankly, is that the 
position? I have got with me here 
the Public Enterprises Survey, 1978-
79, whiCh was presented by the Mi-
nistry of Finance-I am glad, the Fin-
anc.e Minister is here. What does it 
say? On p. 9, it says: 

"In the year 1978-79, the second 
year Of the Janata rule .... 

-you laid it on the Table of the 
House and, I hope, you stand by what 
you have written here-

" .... the total investment com-
prising of paid-up capital and long-
term loans in the 176 enterprises 
inclusive of textile group of com-
panies, insurance companies, Delhi 
Transport Corporation, aJnOWlted to 
Ra. 15,602 crores at the end of 
March, 1979 compared to Rs. 13,389 
crores in 174 enterprises by the end 
ot 1978, that is, a net addition of 

:Rs. 2213 crores, a rHord figure for 
any year so far, showing_ a growth 
rate Of 16.53 per cent." 

This is your statement. Yet, we 
were under a slanderous attack of 
having destroyed the public sector in 
this country when m the second year 
of the Janata rule you had a record 
investment in the public sector. You 
are now trYing to find fault with the 
public s tor~ 

AN HON. MEMBER: It is a con-
tinuous process? 

SHRI GEORGE FERNANDES: 
These are continuing processes. I am 
glad, you understand it. 

Now, you say, the public sector is 
really inefficient. Why not go to your 
own Annual RePort that you have ~

mitted? Take only the Department 
of Heavy Industry. What was the 
growth rate for the last three years? 
In 1977-78, it was 4 per cent, in 1978-
79 it was 5 per cent and in 1979-80, 
it was 10 per cent and you have pro-
J ected a growth of 13 per cent for 
1980-81, for the current year, when 
you are holding the charge. This is 
for the Department of [Heavy Indus-
try alone. This is a public sector. Yet 
you denigrate the public sector and 
say that it is the private sector that 
is efficient. 

What is the gross growth in the 
industrial sector in this country in 
the last year? It is negative, I pre-
sume. Here is the Department of 
Heavy Industry which is a public 
sector giving you a growth rate of 
10 per cent last year when the gross 
growth was negative. And yet you 
denigrate it. You call it inefficient. 
Where is the inefficiency? 

Where is the competence and the 
managerial capability of the private 
sector vis-a-vis or in comparison with 
the private sector? What about the 
NTC? When FICCI goes on lecturing 
you, you go in search of private sec-
tor executives to find the answers to 
the problems. Why do you forget 
the National Textile Corporation, 111 
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textile mills made sick by the private 
sector, which was taken over by your 
Government and which are giving 
you a profit or they are on the verge 
of giving you a profit. It is their 
efficiency and competence that made 
these 111 textile mills sick. 

What about jute mills, including 
the largest jute mill in the country 
for whose nationalisation you came 
here the other day, the National 
Company, employing 12,000 or 15,000 
workmen, made sick by the private 
sector, very efficient private sector? 
And now you have it in the public 
sector to set right. 

What about the largest cement com_ 
pany in the country, the Jaipur 
U dyog, owned by one of the notorious 
industrial houses in this country, 
made sick by the private sector? 
Your public sect<>r executives today 
are trying to put it in order. Yet, 
you go on talking so glibly about the 
competence and efficiency of the 
FICCI-0wnecl industrial houses and 
the incompetence and inefficiency of 
the public sector undertakings. When 
do we stop this? At what point of 
time do we stop this? 

Then, Sir, I come to the question 
of money. They are now supposerl to 
have the resourC"es. That is what one 
of the papers says-the Plannin.g 
Commission's paper. I do not know 
who the authors are. I would like 
to l ... nc.w whether the M~ r r (In-

stri ~  is the authcir of it-about 
whom, more later. 

What is the contribution of indus-
trial houses to their ow,1 ( apital as~ 

-3 per cent, 5 per cent or, at any 
'.i.me, &nything more thnn that? f\;. 
most every paise that thP private sec-
tor today has in its industry comes 
from your financial institutions com<:' 

' from the public-either in terms of eq-
uity or in terms of loans which the 
public financial institutions are giv-
ing. And yet you talk about the pri-
vate sector h::tving money ~n  there-
fore being given greater scope even 
by intruding ul)On Schedule A of the 
Resolution of 1956. 

I am sure the Industries Minister 
would like to go into these questions 
and not be Wlfair to the public sector 
._as he has been in the last few 
weeks. I know there are problems. 
I am not saying there are no prob-
lems. But the problems are not of 
the making of the Managers alone. 
Who selects the Managers? There is a 
Public .Enterprise Selection Board. 
Why not find out what is it that goes 
wrong at the selection point that we 
do not get the right Managers? Why 
not find out whether something is 
wrong with the selectors themselves, 
whether they are competent to select 
the kind Of Managers that you need? 
Why not put your fiQger on the right 
spot? 

At the same titne, you have recently 
set up a Committee which is now sup-
posed to go into t~  entire function-
ing of public sector Mterprises. 
Sir, I know that the public 
sector enterprises need to be reform-
ed to the extent that reform is neces-
sary. But I am not sure whether the 
Finance Minister and the Government 
are right in having the kind of Com-
mittee they have, because the man 
they have appointed to chair that 
Committee is a man who made the 
biggest mess of the public sector 
undertaking that was given to him. 
On one project alone he lost Rs. 40 
croreS-and he is to find the answer 
to the ills of the public sector in this 
country! Somewhere, we must try at 
least to identify the right tYPe of 
people for the right type of jobs. 
These jobs need to be done, but are 
monopolised oy the wrong people. 

So, I would make a suggestion in so 
far as public sector Managers are 
concerned. In order to get the right 
type of people, don't have a PSB 
which has private sector executives 
On it. The private sector in this 
country is not the supporter of the 
public sector. They want to destroy 
it, they want to denigrate it. They 
have umpteen ways of denigrating it: 
they control the media and they ue 
that media. And yet I am told that 
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you have on your new PSB Mr. Modi 
irom one of the largest industrial 
houses to select executives for the 
public sector. Is he going to identify 
talent to run the public sector for 
you? The whole culture of this coun-
try is the culture of the large which 
wants to denigrate the small at one 
level and wants to denigrate the pub-
Hc sector at another level! How can 
you have such people? And there-
fore my suggestion. My suggestion 
is, identify Managers who have made 
a success of the public sector. Make 
them the Board of Selection and do 
away with the rest of the selection 
body. Don't have such Chairman. I 
think you have a Chairman who made 
a mess Of his own undertaking, who 
made one company lose Rs. 40 ror ~  

as I have said. He is now gomg to 
be a selector of Managers for pubh:: 
sector enterprises in this country? 
Whom are you trying to fool anci 
why; for what purpose? 

Then, Sir, how is this Ministry 
functioning? There is a debate which 
is going on about the functioning oi 
this Ministry also. I would like to 
know from the Minister what it is 
that his Ministry has achieved in the 
last six months. I know what a ar~ 

in the press-that yo11 are having a 
dispute as to whether textiles should 
be with the commerce Ministry 01 

with the Industries Ministry, that 
you have a dispute as to whether 
BHEL should be with the Industries 
Ministry or the Energy Ministry, 
etc. These things are known. I know 
there are disputes about officers-
who should be where. These are 
routine. But in terms of solid achie-
vement, what has been done? 

Of course, your visit to Indonesia 
would be a land-mark-a high-water-
mark, perhaps--which, according to 
one newspaper, was a disaster. They 
said that the doctors was at sea, some 
one else said that Chanana was in 
blunder-land. Because you went and 
made deals, you signed a protocol to 
sell pellets from a unit that has not 

yet been set up, but you have pro-
mised to send it from this year. That 
is what your Press Note, which you 
yourself put out, says with great 
eloquence. It is a very interesting 
document which the Minister had put 
out immediately after his coming 
back from Indonesia. And, in this. 
the Minister had this to say: 

16.10 hrs. 

r SHRJ SHIVRAJ v. PATIL in the Chair] 

"We shall now be selling to Indo-
nesia iron pellets from a project 
that is being put up in Kudremukh 
and which is getting into produr-
tion in the next few months." 

Apart from the faux pns thal that is 
involved, look at the kind of exposure 
which the Government of India gets. 
After all, it is not Mr. Chanana who 
is making the commitment; it is the 
Government Of India that is making 
the commitment. And signing a pro-
tocol, di5tributing it with great fan-
fare in the country and saying that 
we are having iron pellets that will 
he coming out from the factory in 
the next couple of months, when 
even the whole concept of pelletisa-
tion plant at Kudremukh is still on 
paper! It has not proceeded beyond 
paper, but the Minister has made a 
commitment on producing alumina, 
on the buy-back arrangement on 
alumina. I am told that the Steel 
Ministry was not happy with the 
whole idea even before the Minister 
went. And yet, you go and do this, 
and this is, perhaps, one of the high 
watermarks, I do not know. I would 
certainly like the Minister to tell us 
about this. 

But there is &nother question vrhich 
Indonesia raises. And I intend rais-
ing it today because I would like the 
Minister to tell us what is it that 
provoked him or prompted him to 
make his first trip abroad,within four 
weeks of his taking charge of the 
Ministry of Industry, to Indonesia. 
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(Interruption) I am t9lking of his down to 40 per cent but you have al-
visit to Indonesia which was the firSt. lowed them 51 per cent .... 
The proposal itself originated from 
the Minister that lie s t~  go im-
mediately to Indonesia beeause it was 
important that high level talks were 
held. I am raising this question 
because it seems that, when the 
Minister was there, an industrialist, 
an Indian industrialist, who has very 
large industrial interest in Indonesia, 
was also accompanying 'the Minister. 
In fact, I am even told tliat the trip 
was made because the industrielist 
wsnted to impress on the Govern-
ment of Indonesia that he has the 
Minister of Industry of this country 
accompanying him wherever he 
wanted. I do not know. I hope it is 
not true. But was Lalit Thapar not 
there? And what are the Minister's 
associQtions or old time affiliations 
with Mr. Lalit Thapar? This question 
is significant not only because 
•.:>f Indonesia but also because 
of this. Even the decision of the 
Finance Minister, which he had taken 
when he was looking after the 
Industry portfolio, was set aside in 
favour of this industrial house, J.J. 
Glass people, for capacity expansion. 
It had been rejected for fue last 
donkey's years, but it was granted 
the other day. Toplone synthetic, 
import of second hand machinery; if 
I am not mistaken, the hon. Finance 
Minister was also to reject when he 
was looking after that portfolio. But 
it was conceded the other day. I do 
not think you even know about it. 
So, Sir we want to know all these. 
I hope the Minister would tell us 
what are the affiliations, old, new, 
past, present, so that the Hc,use and 
the country knows about it. 

Then, of course, there is 8ome other 
achievement, and that is, the whole 
tilt towards multi-nationals. I held 
charge of this Industry portfolio for 
two years. One of the specific pro-
posals that came to me was Hindus-
tan Lever wanting to dilute their 
capital or not to dilute their capital. 
I ruled that they shall not be given 
exemption and they should be com-
pelled to bring their equity capital 

1517 LS-13. 

AN HON. MEM!BER: 
about Siemens? 

But what 

SHRI GEORGE FERNANDJB: 
Siemens are not h-.:>lding any foreign 
equity here. You can discuss Siemens. 
What is this? Siemens, Siemens, 
Siemens. What is the Siemens busi-
ness? You can discuss it ... 

PROF. N. G. RANGA (Guntur): 
There is something behind it. We do 
not know. 

SHRI GEORGE ~  The 
Siemens was initiated-the hon. Mem-
ber does not know-in 1976 when I 
was in prison. Why talk about Sie-
mens? Educate yourself first and 
then ask questions. 

So it is important because it is not 
only Hindustan Lever. Tl1P other 
day, the Prime Minister was to inter-
vene when the Mini~t r fOund him-
self at sea or rome-one holding 
the file for him found himself at sea 
on the Gilette Blade collaboration. 
The Prime Minister had to say 
that t1hese things some-times slip 
by-Just slipped by. But what 
about Coca-cola? Is it also a 
slip-by? Because thP.rP the Prime 
Minister herself feels that Coca CoJa 
is all right. .  . (Interruptions) These 
are questions and these are 
matters which are within the purview 
of the Ministry of Industry and I hope 
the Minister will tell us what bis 
Ministry is doing about these ,foreign 
companies, the multi-nationals and 
the growing tilt which the Minister 
has obviously today demonstrated to-
wards them. 

The other point is: what kind of 
work is being done to-day in the Mi-
nistry Of Industry. I am told that 
there are 200 applications pending be_ 
fore the Cabinet Committee on Eco-
nomic Affairs. What are you doing 
there? There was a statement that 
within 7 days these applications win 
be disposed off unlike in the past 
when it took 15 days or 45 dayS-1 
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do not know. But is it or is it not 
a fact, Mr. Industry Minister, that 
there are 200 applications pending be-
fore the Cabinet Committee on Eco-
nomic Affairs? All that we have been 
seeing are a few gimmicks here and 
there. Gimmicks are not going to 
solve the problem of industrialisation 
of this country nor are they a sub-
stitute for solid and hard work which 
the Minister of Industry has to put in. 

Then, Sir, Mr. Chanana was to make 
an announcement abOut the special 
survey made Of Sultanpur district. 
I might mention it because not only is 
it a gimmick but because it raises one 
or two other questions which I hope 
the Minister will :find time to answer 
m ·the 'course of his reply. Firstly t 
'Why was Sultanpur chosen? 

SHRI K. P. UNNIKRISHNAN (Ba-
dagara): Backward district. 

SHRI GEORGE FERNANDES: was 
that the reason? Axe there no other 
'backward districts, more backward 
districts? Have you seen North Bihar? 
Have you seen ri~a  Have you seea 
Eastern UP? Have you seen Madhya 
Pradesh?. Have you seen Konikan? Have 
you seen Raj asthan, more particular-
ly, the Western districts? Why was 
Sultanpur chosen ? We want to know 
so that we may know the mind and 
the way of working of this Minister 
and of the government which he re-
presents. Why was Sultanpur chosen? 
And then m0ire important-this great 
report-who prepared it? I have got 
your statement-the statement of the 
Press Information Bureau, Government 
of India: 

"In a major move to identify the 
industrial potential of backward 
areas, the Union Minister for Indus_ 
trial Development has done .. 

this, that and what not? Now,-

''The Survey has been conducted 
by a team of highlevel experts as-
sociated with the State Government 
and district officials with a view to 
serving as a model in the in ~~ia
ly backward districts." 

This is your press statement of 15th 
May. 

Then onJ.y the other day in June-
how soon you change--there was a 
question in the Ccnsultative Committee 
of the Ministry of Industry and this 
question was raised by a member 
from the other House but the minutes 
are the same because it is a consulta-
tive committee Of Parliament. iI am 
quoting from the minutes which your 
Ministry has circulated. It is .signed 
by a Section Officer of the Department 
of Industrial Development, Ministry 
of Industry ... 

THE MlNISTER OF FINANCE 
(SHRl R. VENKATARAMAN): On a 
point Of order, Sir. The minutes of 
the Consultative Committees are not 
quoted in the House. In fact, they are 
confidential and they should not be 
quoted. He can use the information 
but he cannoi quote from the minutes. 

MR. CHAIRMAN: The point of 
order is upheld. The minutes are not 
to be quoted. 

SHRI GEORGE FERNANDES: 
There is nothing in the minutes which 
says that they are confidential, 

MR. CH.AIRMAN: The proceedings 
of legislature committees .. 

SHRI GEORGE FERNANDES: It is 
not a committe of legisfature. I think 
you are making a mistake. On the 
proceedings of the Consultative Com-
mittee the Press is briefed every even-
ing. What are we talking here? I 
think the hon. Minister is a little con-
fused. 

SHRI R. VENKATARAMAN: You 
may reserve this point. We will look 
into it. But it is well.settled. In the 
very constitution of the Consultative 
Committee it is stated that the discus.. 
sions in the Consultative Committee 
are confidential and they cannot be 
used on the floor of the House. I am 
quoting it with some authority. 

SHRI GEORGE FERNANDES: l am. 
sorry, I will not accept th,e positien. I 
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-would agree that the ruling may be 
reserved on this point. But, it may 
be discussed. Let me mention that 
point I wanted to make. 

MR. CHAIRMAN: Just a minute. 
When the Members of this JHouse are 
called by a Minister in his office for 
consultation and, when the Minister 
consults the Members of this House, it 
is in the nature of informal consulta-
tion. In the Consultative Committee, 
as far as I understand, the Members 
of the House who are members of that 
committee, and none else are called 
excepting, of course, the officers of the 
Minister. 

SHRI GEORGE FERNANDES: Then 
they brief the Press. 

MR. CHAIRMAN: That is altogether 
a different thing. I have given my 
ruling. But, I leave the oor~ open 
and, if the hon. Speaker or the 
Deputy-Speaker feels that it is not in 
consonance with the rules well estab-
lished, it may be changed. 

SHRI GEORGE FERNANDES: Of 
course, I will accept your position on 
that. But, let me make my point. My 
Point is that when the hon. Members 
in the Consultative Committee asked a 
question as to who produced the re-
port and how the report was prepared, 
the Minister was to say that this 
techno-economic survey report was 
produced by experts from different in-
dustrial houses who wanted to set up 
industries. I hope the Minister will 
agree that in June in his statement 
he said that a study was conducted b; 
the Centre for Research and Develop_ 
ment-CRD-for the Minister of State 
for Industry. Now, what is the Centre 
for Research and Development for? 
ls this the body which has the Minis-
ter in association because, I am told, 
this body has been asked to produce 
another 100 reports? So, what is the 
Centre for? Who are the people who 
run this Centre? Was the Minister as. 
sociated with this Centre as a director , 
as a sponsor or as a patron at any 
point of time, in the last three, four 
Or five years? I would like the Minis_ 
ter to tell us something about this 

because this is all that the Minister ot 
Industry, as far as I can see, has done 
in the last six months. Now there is 
this Demands for Grants ReP\)rt. I am 
a little worried. Why? Because the 
report, the performance budget and 
the Demands for Grants are at 
variance with each other. I will not 
be able to cite every item because you 
have already rung the bell and there 
is no time and you will have to put 
up with me because some of the 
points will have to be made. 

MR. CH.AlRMAN: How much time 
will you need? 

SHRI GEORGE FERNANDES: You 
know I am always very brief. You 
also know I am always to the point. 
Only I will refer to industries. 
One is cement and the other is 
paper because both are very cri-
tical industries to-day in terms of 
their production, in terms of their 
ownership and also in terms of the 
kind of problems that we are current-
ly facing. Cement is available in the 
black market at Rs. 80 or 90. Now 
that too is not available. (lnteTrttp. 
tions) 

~ irn:tir ~ (I arN ~ qi 
~~~  ~~~~
w ~ if{f-~  '1'f' q"{ 9" di r ~ C( I 

Sir, on cement, I would like to 
know the role that is now assigned to 
the Cement Corporation of India. 
What is tlhe role assigned to it to .. day? 
To day from the budget, the total de-
mand for cement is worth Rs. 17 .69 
crores. That is all. I do not find a 
pie more. If you go through the per-
formance budget, you will find that the 
demands made by the cement indus-
tries run into something like Rs. 30 
and odd crores. 

I find that the money is not there. 
That is not the point really becau:te 
maybe, you may have financial cons-
traints. But, your Performance Budget 
says that you are going to commission 
three plants in the course of the cur-
rent year in Neemuch, Akaltara and 
Erraguntla. These three plants YA«l 
are going to commission by the end of 
the financial year. You will need for 
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these the money not less than Rs. 30 
crores given the cost escalation and s:> 
on. 

Your· demand is for Rs. 17 crores. 
What is going to be the fate of the 
Cement Corpcration of India in the 
current year. That is point number 
one. Point number two is: What is 
going to happen to the two plants of 
Adilabad and Tendur for which your 
total reqalrements are in the vicinity 
of Rs. 100 crores? I would like to 
know something on this because the 
total licensed capacity as existed Hu·(.-e 
years ago was 22 million tonnes. 
It was the Janata Government that 
licensed another 27 millioo tonnes of 
cement capacity and one of the de-
cisions which we toJk very delibera-
tely was to give to the Cement Cor-
poration of India a major role in tbe 
cement industry in this country. I 
find that policy perspective has been 
scuttled because the Private Sector 
will get its money. After a11 the 
money comes from the institutions 
and they will get their money but the 
Cement Corporation of India will 
starve for the money. I would like 
to know what is going to happen or 
what is your perspective about the 
Cement C•.:>rporation of India? 

Now, I come to the paper industry. 
Again a very critical sector. I do not 
know what the premium on paper 
today is. We are n\1t producing 
enough paper. There has not been 
adequate investment in this industry 
for a long time and we are now run-
ning into problems. I have gone 
thr.:>ugh the budget proposals, the 
performance budget and 91so the re-
port. 

Firstly, if the Government is to be 
believed the statements that you have 
made in your performance budget 
and the Minister of Industry has Jaid 
this perfurm.ance budget on the Table 
of the House either you deliberately 
are trying to mislead or you do not 
know what Y•Ju are talking about. 
You have said in this performance 
budget that N agaland paper project 
Will be ready for commissioning in 

July 1982, the Nowgong paper pl'\)ject 
will be ready for commissioning in 
March 1982 and Cachar paper project 
will be ready for commissioning in 
August 1982. But aipart from saying 
as to ~ n you will be commission-
ing the outlay for 1980-81 in respect 
of Nagaland is Rs. i2.83 crores, the 
outlay in respect of Nowgong is Rs. 
41.2? crores and in respect of Cachar 
it is Rs. 38.86 crores. For the Kentla 
newsprint project, which I think you 
are going to oommission in this 
month, you need another Rs. 13.01 
crores. According to your budget 
demands the 1x>tal amount of money , 
that you have sought is only Rs. 38 
crores as against the performance 
budget commitment to the Parlia-
ment to the country and tQ these 
units' comes to Rs. 123 crores. Who 
is trying to fool wh•Jm? someone has 
to answer this and it is not only in 
terms of investment but it is in terms 
of comm.isskming also. I would like 
the Finance Minister to go through 
these reports. In one report you say 

~  are going to commission in July 
this year while in another report you 
say that it is July next year. You 
have been postponing ·their commis-
sioning. But then at Jeast the House 
sh·Juld know how long it is going to 
take? Why take the House for a 
ride with every performance budget 
report and every report of the Minis-
try? 

MR. CHAIRMAN: Please conclude. 

SHRI GEORGE FERNANDES: Sir, 
I will mention one ~r two points. 
This great shift which is taking to the 
private sector is worrying us and when 
I am saying a shift to the private sec-
tor I am particularly concerned with 
the amount of budget, viz., the de-
mands for grants that the Government 
has come forward with. There was a 
charge against the Jan-a.ta Govern-
ment and the charge was that we were 
making a shift away fmm the public 
t0 the private. Here are the figures. In 
the current year's budget what is your 
total demand for industry? It is Rs. 
309 crores. What was it last year?, It 
was Rs. 275 crores. What was it year 
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before? It was Rs. 280 crores. Taking 
into account the inflationary situation 
in the country what you have given 
today, demands for the Department of 
Industry and all your Grants, are not 
equal to what the Janata and Lok Dal 
had invested last year or the year 
before iast. They have not even come 
to that. And if the point is that there 
is shift to the rural, Sir, I find that 
against Rs. 70 crores that was made 
to the village and smatl scale indus-
tries last year this year the budgetary 
ccmm1tment has come down to Rs. 40 
crores. 

The Finance Minister was very elo-
quent in his budget speech. Lot of 
people admired that speech; so many 
articles were written till they discover-
ed that they had been taken for a ride 
This is what you !have done. From Rs 
70 crores you have brought it down 
to Rs. 40 crores this year. If you 
tell me, Mr. Minister, that there is a 
new Ministry of Rural Develonment 
thatis looking into it that also is not 
true because Demands for the Rural 
Development Ministry last year were 
Rs. 64 7 crores. They have come down 
to Rs. 638 crores in the current year. 
Khadi and Village industries from 
Rs. 38 cr0res to Rs. 41 crores-an in-
crease of only Rs. 3 crores. Add the 

inflation. where is the Khadi and 
Village i'Yidustries? Where are the rural 
and the cottage industries? Now, Sir, 
the point is that our party Government 
has been accused of having abandoned 
, o;;cience and technology. The Minister 
has stated this. The President has per-
haps mentioned it in his Address, I do 
not exactly remember. A number or 
members ci the Government have been 
very eloquent about it. I am men-
tioning this because science and tech-
nology invariably relates to industry. 
So, what are you doing so far as 
science and tecthnology is concerned? 
I am amazed to see how the members 
of the ruling party sometimes indulge 
in talks which are never related to 
realities, never related to truth. I find 
th8t in 1978-79 Rs 25 crores was spent 
hv the department of Science and 
•'rerhnolo£'v. In 1979-80 this was Rs. 33 
~ror s and in 1980-81 alf that you put 
in is Rs. 31 crores. And the Council of 

Scientific and Industrial Research haa. 
in 1978-79 Rs. 44 crores; in 1979-HU. 
Rs. 51 crores and all that you now PU' 
in is Rs. 51 crores. And yet we were 
accused of putting the clock back ana. 
mcving away :from science and tecn-
nology. So many words, so many 
words: Here are the Institutions. 
These are your budgetary provisions-
i t comes to the same amount which 
the Janata and Lok Dal Government 
made available and if you add the rate 
of inflation in the country, it would be 
lesser money than what we have put 
in, in those 2 years or 3 years wnen 
we ha_d the occasion to take decisions 
in regard to these matters. Sir, there 
is one final point and this is very im· 
portunt because they have been very 
glibly making accusations and charges. 
The Economic Survey presented by 

our go0d friend the Finance Minister 
says this. I am readmg from the Chap-
ter on Industry. This is from page 16 
of the English version of this report 
on Industries. While accusations and 
charges are made in this House and 
outside against the Janata and Lok 
Dal Governments, this is what we see 
in the Economic Survey. I quC'te: 

'Perhaps the most important con-
straints upon industrial production 
in 1978-79 were those arising such 
as power, coal and Transport (es-
pecially the railways and ports) .. : 

And then you say: 

'In fact, total consumption o.f coal 
by power houses during 1979-80 
amounted to 33.58 million tonnes 
which was 14.2 per cent. higher than 
the consumption of 29.4 million ton-
nes in the previous year. However, 
the increase in power generation ~s 

not commensurate with the increas-
ed consumption of coal. This is 
because there has heen a significant 
decline in coal quality. The calori-
fic quality of coal supplied to power 
houses !has declined and the ash 
content has in.creased. The decline 
in quality of coal reduced the ther-
ma1 efficiency, and the increased 
quantity c! coal supplied, therefore, 
turned out to be insufficient.' 

Kindly tell us what you are doing 
about it. But all the time you go Ol\ 
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accusing the Janata and the Lok Dal 
m regard to this, because it is very 
easy to do so. We are no more Jn 
power and yet you go, on pointing 
your accusing finger at us and you do 
not go into the root of the problem. 
Most of our elders would never under-
stand; they would never understand 
this, and this is where I want the Min-
ister of Industry to tell us what is 
being done so far as the power sector 
is concerned, because, without that, 
nothing can happen. You have called 
that 'one of the greatest constraints' 
that you have to face in 1979-80 and 
in the previous year. And as far as 
the transport requirement is concern .. 
ed. I know, ho;w the railwaymen are 
under attack. Not a day passes 
when the railwaymen are not under 
attack. Not a day passes when there 
is not a question on transport; some-
body there gets up and says, how bad 
we are in regard to transport. Let me 
state what the Finance Minister has 
to say on this. He said: 

'To an extent, the problems ·of the 
railways have been compounded by 

inadequate investment in the Rail· 
ways over time ... ' 

Mind you, not in 3 years:-

.. The share of the Railways in 
gross domestic capital formation Je-
clined from about 9.6 per cent during 
the period 1960-61 to 1964-65 to only 
2.3 per cent in 1975-76 to 1977-78. 
This has been reflected in a mucih 
slower rate of additions to rolling 
stock and track mileage, since 1965-
66. 

You have again quoted the wagon 
building industry but the point is, what 
are you doing about it. Are the Rail-
ways gcing to get more money? Are 
you doing anything to strengthen this 
infrastructure to a point where, from 
the 9.6 per cent of a decade ago, you 
get the 2.3 per cent of a decade later.-
that you brought about, not we, we in-
herited it, we tried to correct it to t.he 
extent pc-ssibl&-and here my colleague 
Mr. Dandavate will bear me out on 
this. What are you now going to do 
about it? I:f your entire tilt is to the 
private sector and if moneys from the 

financial institutions, from the Gov-
ernment, are now goJ.ni to be made 
available to build the FICCI sponsor-
ed institutions and not provide bud-
getary support to industry, to energy, 
to transporation, then, Sir, I am afraid 
we are going to be in for a very major 
trouble. The 1977 policy plan is under 
attack. Very offensive language has 
also been used. The manifesto Jalked 
about primitiveness for asking the 
cobbler to produce shoes, the potter to 
produce earthern vessels, the weaver 
to produce cloth, we have been accused 
of primitiveness. That is what the 
manifesto said. 

MR. CHAIRMAN: From where you 
got this. 

SHRI GEORGE FERNANDES: The 
hon. Minister for Home Affairs iust 
now told us that the mandate has 
once again proved that Emergency is 
accpetable to the people. But that, we 
will question elsewhere. But that 
manifesto speaks about primitiveness. 
Is the potter primitive to Indian So-
ciety, to Indian culture, tc, the Indian 
economy? Is the weaver, the cobbler, 
the village artisan primitive today? So. 
when we discussed our 1977 policy, 
what we talked was about taking the 
large to the small, from the urban to 
the ruraL from the cancerous growth 
of these cities where crime, where 
water, where housing pro.blems are 
there name it anything, to the rural 
areas. We talked of taking the in-
dustry from the urban to the rural, of .. 
taking it away from the large and 
giving it t.o the small. That is where ;? 

we have e:ot reservation for the small 
scale sector and we said wherever pos-
sible take the industry away from the 
machine to the hand. That is what we 
always said. What is primitive about 
it? We have brought the D.I.Cs into 
existence. I know that the Minister is 
not happy and his only anger is that 
somewhere in the coining of the phrase 
a man called George Fernandes also 
figured in it, this he does not like. Then 
call it any other name because you are 
on a naming spree. Have any name. 
I do not care for what name you call 
it. But please do not dismantle the Dis·'1J11' 

trict Industries Centres. They are 
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dolnl a maeniftcent job. This is 70ur 
own admission. I am quotm.g your own 
report. What you have said is this: 
" .... that during 1978-79, 96,013 
entrepreneurs were identified "o 
Clbocse appropriate industrial oppor-
tunities ..... A total of approxima-
tety· 2.75 lakh persons are expected 
to have been provided with addition-
al employment .... In respect of re-
porting DICs a total credit assistance 
of Rs. 86.58 crores has flowed." 

In 1979-801 a year that has just aone 
by, with all the industrial depression, 
with all the shortages in production. 
what is the DIC's performance? ~

cording to your report, Mr. Minister. 
the number of entrepreneurs identified 
are 1.37 lakhs, about 5.42 lakhs new 
jobs are expected to be created and 
the total credit given to the rural sec·· 
tor through the D.I.Cs is to the tune 
of Rs. 360.00 crores. Therefore, when 
you discuss the J anata or the Lok Dal 
Industrial Policy, please understand 
not merely nuances, not merely thP 
personalities but also understand that 
it was meant to take the industry 
from the large to the small, from the 
urban to the rural, from the machine 
to the hand, in order to put man in 
the centre of all things as Malhatma 
Gandhi wanted. Don't push the man 
to the periphery, don't push the man 
away from the centre again and put .. 
in the centre. Put 50 people in the Cen-
tre, put such people in the Centre .... 
(Interruptions) 

MR. CHAIRMAN: Are you referring 
to the persons who ~r  not here in 
this House?, 

SHRI GEORGE FERNANDES: I &m 
referring tou who signifies industry. 

MR. CHAIRMAN: That would be 
unfair on your part because you are 
referring to. a person who is not nre-
sent here. 

SHRI GEORGE FERNAND'ES: But 
let us not put FICCI in the Centre. 
let us not put big businessmen in the 
Centre. That is what I would say. 

Finally, I would like the Minister to 
tell us when he replies to the debate 

on the Demands for Grants of bis 
· Ministry firstly, that the small mu.I 
villaae 'industries will aet h.igber prio-
ri ties in the Govemment's Industrial 
Policy, not in terms of words because 
his budget proved contrary, that he 
will change the emphasis, that he will 
come with the new proposals and that 
he will come with new demands for 
grants to see that the village and the 
small scale sectors get priority. 

Secondly, that the District Industries 
Centres will not be weakened but thev 
will be strengthened further and ~  

the assistance that they need will be 
made available to them. 

Thirdly, that tlie reservation policy 
in regard to the small scale sectors will 
not only be continued but will be ~
panded. There will be no dilution of 
that. There will be no dilution on 
that: (4) The textile policy where the 
emphasis was on handloom and on 
cheap cloth for the masses with the 
Na ti on al Textile Corporation playing 
a dominant part. There will be no 
change brought about in that; and if 
there is going to be any change, it will 
provide more opportunities to the 
handloom and not to the sulzerloom, 
big industry, the big textile mill : ec-
tor; (5) that the MRTP and the FERA 
will be directly enforced and the 
Sacnar committee's recommendations 
will be implemented. When I talk 
about the Sachar Committee's recom-
mendations and when I talk about 
MRTP and FERA, r am also once 
again reminding you about the o~a 

Cola talk that is going on, about tho! 
Gillette talk that had been raised in 
this very IIouse and about tlhe Hindus-
tan Lever getting 51 per cent as against 
40 per cent that we have recommend-
ed for it; (6) that the public sector 
will be !ltrengthened and whatever in-
ternal difficulties it has, those diftlcu1-
ties will be overcome by means of 
policies that you are going to adopt 
which will give to the public sector 
better Managers and do away with all 
the incompetency that may be lurk· 
ing around at other level. With these 
words, I cppose the Demands raised 
by the Ministry. Thank you very much<\ 

----· ~ --· ---. ---
••Not recorded. 
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MR. CHAIRMAN: All the objection .. 
aiJle i·eferences to Mr. Lalit Thaper 
will not form part of the record. 

SHRI GEORGE ~  I have 
made a very specific point about 1.his. 

SHRI K. P. UNNIKRISHNAN: The 
names of Tatas, .liidas are used i .. 1 
this Hou:se very often. I do not know 
what exclusive pr1 vilege you attach to 
lt. In thi.s House, you can say that he 
should ba ve sought the perm1ss1on. 
You couLi have told at the appropric-te 
occasion. Now you cannot say that the 
name of Lal.it Thaper is somethlna 
sacrosanct and should not find place 
in the record. (Interrptions) I am 
sorry, this is not the way. (lnterr".lp-
tions) 

SHRI RA VINDRA VARMA (Bombay 
North): Mr. Chairman, he made no al-
legation. He asked the :Mmister whe-
ther he was accompanied by that per-
son. 

SHRI K. P. UNNIKRISHNAN: That 
was figuratively used. There was no 
serious aHegation. You must under-
stand the spirit in which .... 

MR. CHAIRMAN: I am giving my 
ruling here in this House. If there 
are any P.bjectionable references to 
Lalit a ~r  they will not form part 
of the recurd or any other persons, 
because those people who are not 
capable of countering the allegations 
made here .... (Interruptions) 

SHRI SUNIL MAITRA (Calcutta 
North East): It is a question ef tne 
House. Therefore, if you say it .from 
the class point of view, then you can-
not rule it out. 

MR. CHAIRMAN: I am not concern-
ed here with the stand and stances 
you take here, but from the Chair's 
point ol view, it would be necessary for 
me to protect the interest of those 
people who are not capable of p:o-
tecting themselves in this House, hc-

cause they are not present here. (In-
terruptions) Let me finish it. I am giv. 
ing my ruling. If you want to say 
anything you can say afterwards. I 
am reaay t0 hear vou. But let us go b.Y 
procedure. Now this can cut this side; 

now that can cut that side. This ib a 
double edged weapon. So, what I am 
saymg is that if you are referring to 
sornebody'5 name and if he is not able 
to ddend himself in this House, it 
woulu be unfair; and if you are level.:-
ing any allegation against any mem!Jer 
or any Minister in this House, the pro-
cec.l ure is that you give him a noti ~  

you tell him that you are ,going to 
level so ~ objections against him. If 
you do that .... (Interruptions) 

SHRI GEORGE FERNANDES: It is 
important. 

MR. CHAIRMAN: I have said that 
all those things which will be objec-
tionable and which would require de-
fending them in the House would not 
form part of the record. 

SHRI GEORGE FERNANDES: My 
submission is that I have asked the 
Minister \Whether he was accompanied 
by a certarm person. It does not .... 
(Interruptions) That is not a charge. 

MR. CH.f\IRMAN: If anything of 
this nature• you want to ask, it weuld 
have been fair on the part of any mem-
ber to give notice to that effect. (In-
terruptions) 

SHRI .RAVINDRA VARMA: Mr. 
Chairman, Your words come from the 
Chair. Your words are invested w1th 
the authority of a ruling. Therefore, as 
it is necessary for us to understand .... 

MR. CHAIRMAN: You were probauly 
there in tlrie House ye,erday when I 
had to expunge certain things, that 
is, protecting both the members from 
both the sides. 

SHRI RAVINDRA VARMA (Bombey 
North): Since words from the Chair 
are investE1d with the authority of the 
Chair and take on the nature of a 
ruling, it is open to us, Members, to 
seek your guidance. If an hon. Mem-
ber makes an allegation about some-
one who is not present in the House 
or makes derogatory references to 
somebody who is not present in the 
House or J'efers to an official or refers 
to a Minis1er, and does not give not1ce 
to the Minister to come prepared with 
the material necessary to deal with any 
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such allegu.tion that the Speaker may 
permit him to. make in the House a1ter 
due notice, then what you said applJ.es. 

Now the hon. Member says that the 
Minister .. v as accompanied by a cer· 
tain gentleman, and asks the Minister 
whether he was accompanied by that 
,gentleman. There is . no a ~ ation  
there is no innuendo in it. He is want-
ing to verify the fact .... (Interrup-
tions). I am speaking to y·ou, and not 
making my submission to you, and not 
to the hon. Member who is interrup-
ting me. Tl1ese things form part vf the 
proceeding of the House. They lay 
down guidelines for us. Members who 
~it there a~ well as here, today as well 
as tomorr0 tN. Therefore, I will appeal 
to yon to 1 •onsider not only this parti-
<:ular instance but also whether in the 
past references have been made to in-
dividuals without imputing any moti-
ves. According to your ruling we can 
refer to nobody who is not present in 
the House. w •• 

MR. CHAIRMAN: I have not said 
that. 

SHRI RAVINDRA VARMA: That 
creates a peculiar situation. I only 
want to point out to you that my hon. 
friend only asks the hon. Minister 
whether it is a fact that he was ac-
companied by X. 

MR. CHAIRMAN: You put the 
matter in a very nice manner before 
the House. Let me have my say on 
that point. As far as reference to 
somebody acco"'q,panying the hon. 
Minister is concerned, what was neces-
sary is to give notice to the Minister 
and to the Speaker also and obtain 
permission from him. 

SHRI K. P. UMNIKRISHNAN: That 
has not been the practice in this 
House. For allegations you give 
notice. 

MR. CHAIRMAN: I am giving the 
ruling. Only some days back I refer-
red to the decisions given in this 
House. I referred to the commentary 
on the practice and procedure in this 
House and then I gave my ruling. 
Here also the same thing applies. 

What I am saying is this. I am not 
saying whether that reference is cor-
rect or not. What I am saying is, if 
you are alleging against any pers9n 
who is not a Member of this House ...• 
(Interruptions). I say objectionable 
thing, if a man is not able to defend 
himself and you allege anything 
against him, will it be fair? 

SHRI GEORGE FERNANDES: Have 
I said anything about any person who 
is not capable of defending himself? 

MR. CHAIRMAN: On that point 
you are to give notice. 

SHRI GEORGE FERNANDES: 
If I have said anything which 
imputes anything against anybody. 
But on the limited point, to ask the 
Minister w he th er he was accompanied 
by a certain individual, if I need to 
give hlm notice, no debate will be 
possible in this House. We have here 
a former Speaker in this House, here; 
let us ask him. 

MR. CHAIRMAN: Let us not con-
fuse. If you have said that somebody 
accompanied the hon. Minister, there 
is nothing objectionable to that; if 
there is anything objectionable which 
relates to the Minister and the Mem-
bers here and not to that person, it 
is not objectionable. But if you have 
said anything against any person who 
is not a Member of this House, if you 
have said that, that would not form 
part of the record. 

SHRI GEORGE FERNANDES: That 
is fair enough. But I would like the 
Minister to reply to my question .... 
(Interruptions) 

MR. CHAIRMAN: It is not necessary 
t0 give an exposition on this point in 
detail. You are all learned Members, 
hon. Members and know what is the 
position. When a point arises, I give 
the exposition. Suppose you are say-
ing something against some House re-
lating to some policy, we do not object. 
Suppose you make certain allegations 
against certain person, it is objection-
able. That is not to go on the records. 
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THE MINISTER OF STATE IN THE furnishing precise detai"ls and docu-
MINISTRY OF INDUSTRY (SHRI mentary evidence he may not be al-
CHARANJIT CHANANA): While I lowed. 
shall reply to the hon. Member's other 
gimmickry later on, I would like only 
to inform the House that such allega-
tions are wrong. Nobody of this name 
accompanied me at all and the hon. 
Member should go and see the flight 
number and see the ~a s of o ~ 

also. It is absolutely wrong. I would 
like only to say this to the hon. Mem-
ber. I would like t0 advise him that 
he should not try to enter into scan-
dal-mongering. I have not referred 
to his connections at all. He should 
not do this. He should withdraw it. 

SHRI R. L. '.BHATIA (Amritsar): 
Now he should withdraw. 

SHRI GEORGE FE.!RNANDES: 1 
have raised specific questions to the 
Minister. I want the Minister to give 
specific replies when he answers the 
debate. 

MR. CHAIRMAN: Just to make the 
point a little clear I shall let the 
House know-

"Allegations may not be made 
normally against outsiders as they 
are not in a position to defend them-
selves. 

Allegations may not also be normally 
made against officials by name as the 
constitutional responsibility lies with 
the Minister. 

Where, however, a Member is 
convinced after making enquiries that 
there is basis iOr the allegation and 
he is prepared to accept the responsi-
bility for the same, he should give the 
details of the allegations in writing 
sufficiently in advance to the Speaker 
and the Minister concerned ana in no 
case later than 10 a.m. on the date on 
which these are sought to be made. 
The details of the charges should be 
spelt out in precise terms and shc;uld 
be duly supported by the requisite 
documents whicli sfio\Ttd be authenti-
cated by the Member. Where a 
Member sends mere intimation of 
intention to make allegations without 

Where a Member persists in ma.king 
serious allegations in the House with-
out giving previous notice and without 
complying with the well established 
procedure in this behalf or without the 
permission of the Chair, these may not 
form part of the proceedings o! Loa 
Sabha." 

SHRI GEORGE FERNANDtS: 
You have held that I have made al-
legations. I have only asked a ques-
tion-when the Minister wa.3 in 
Indonesia, whether Shri Lalit Thapar 
was with him. 

MR. CHAIRMAN: That is not t ~ 

question; we are discussing so~ t in  

else. 

SHRI GEORGE FERNANDES: Since 
the whole thing has come i11 the con-
text of what I said, it gives an impres-
sion that I have made allegation. I 
have made no allegations against the 
Minister. 

MR. CHAIRMAN: Mr. Fernandes, 
every day something crops up here 
and we are here to protect the interests 
of all the Members. 

SHRI GEORGE FERNANDES: You 
must be fair to me. You have convev-
ed that I have made an allegation. 

MR. CHAIRMAN: No,, no. It is an 
explanation given to the queries made 
by the Member. Did I, at any time, 
refer to your name? 

SHRI GEORGE FERNANDES: This 
is an impression that is goin2 on. 

MR. CHAIRMAN: I am sorry about 
that. It has nothing to do with you. 

Discussion is on record. I have 
given my ruling. I have read out the 
ruling. I have read out the agreement 
which was arrived at between the 
Members. 

(Inteirruptions) 

MR. CHAIRMAN: Please sit down. 
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The hon. Member has said some-
t'hing. The hon. Minister replied to 
that and he may explain afterwards 
if tllere is anything to be explained. 
There is no question of expunging 
everything from the record. Only the 
objectionable things will be expung-
ed. 

SHRI JAGANNATH RAO: 

( s i n ~i  

SHRI ANANDA GOPAL MUKHO-
PADHYAY (Asansol): Will the hon. 
Minist~r tell the House who 
accompanied him during his recent 
tour to Nagaland? 

.9stif,J JAGANNATH RAO (Berham-
pur) : "1 was surprised to hear from 
Shri Fernandes that this ·Government 
has no industrial policy and it has not 
come forward with any statement. As 
far as industrial policy of the Govern-
ment is concerned, it is enshrined in 
the Industrial/ Policy Resolution of 
1956 along with the Industrial (Deve-
lopment and Regulation) Act of 1951, 
the M.R.T.P. Act, the Companies Ad, 
FERN and all other Acts. Therefore, 
it is not necessary to.L reiterate time 
and again what the industrial policy 
is. This Industrial Policy Resolution 
of 1956 forms the sheet-anchor of the 
industrial development o'f the country. 
It consists of two scheduled-Schedule 
A exclusively reserved for the,'1:>ublic 
sector and Schedule B fnr the private 
sector, but the State ~ so can enter 
that sector. This policy resolution is 
being fallowed by all the Govern-
ments, including the previous Govern-
ment. r ~an be no doubt that 
there is an ~s i t in thi_s policy. We 
have got a planned economic develop-
ment of the country after indepen-
dence, the main objective being to 
achieve social justice and t}le social 
objectives enshrined in the Constitu-
tion. That being the case, there can be 
no/question of any shift in the policy. 
~is Government Etspecially has no 
idea of making any shift. The public 
sector has to reach the commanding 
heights of the economy and the private 
sector has to play the limited role 

a-ssignedfto lt 1n the industrial policy 
resolution. 

I 

c 
Sir, I am not very happy about the 
way the private sector is expanding, 
spreading its tentacles far and wide. 
Its assets are growing by leaps and 
bounds from year ta year. r or ~ 

it has to be checked.· Take ai.:.y large 
house. Its expansion i,s horizontal. 
Each house has a conglomeration of 
industries not connected with each 
other. For Instance, a house owing a 
sugar industry deals in nt ~ 

mobiles, heavy machinery ancy-a.l_sol 
newspaper Industry. Therefore, the 
private sector is expanding in menac-
ing proporation, which has to be-
checked. The MRTP Act has no teeth 
in it as it stands today, I have been 
mentioning this repeatedly whenever I

1 

spoke on the demands of this Ministry. 
It has to be amended cmttably so that 
the activities  of the monopoly houses 
can be curbed and they may not be a 
menace to the society by acting as a 
deterrent to/ the social development of 
the country. 

The public sector has been doing 
wel1 in some units, not so well in 
other units and perhaPs had in some 
other units. But that does not mean 
that we shou]d condemn the publicJ 
sector. We have t0 improve i~s per-
formance, so that its profits may in-
crease because t~  profits made by the 
public sector are meant for social 
gain and not private proftt. On tbe 
~t~ r hand, t i ~ at  sector func-
tions entirelv fo rivate profit. It iS 
not bothered ab ut so¢ety or the 
development of the people. Therefore, 
there is no question of allowing the 
private sector to enter larger areas of 
industries. It should be confined to 
the industries mentioned in ~ 

B. I do not see any reason wlfy the 
public sector should not expand. In 
everv industry, the public sector is 
more or less a co!'po!"ation as in the 
cement industry, paper industry ,e1;e. 
Therefore, the public sector should 
expand./ It can .And resources. ~  
private sector is making proftts at the· 
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expense of the i~ financial insti· 
tutions. The invested capital is very 
.small whereas the capital borrowed 
from public in~n ia  institutions is 
'Very large. Therefore. I do not agree/ 
with the proposition that the private 
sector is more successful or more com-
petent. It should be t!le endeavour of 
the Government to see that the pub-
lic sector onerates well. Of course, 
there were difficulties ~ year be-
cause of shortages otrsteel, power, 
cement, etc. But all this can be made 
up this year and the Finance Mi 11ister 
has made the optimistic statement that 
the economic growth will be 7 per 
cent this ~r  so that it ~an make up 
for/the loss of last yeur. 

The main purpose of our economic 
development if self-reliance and 8elf-
generated economy. Our t:.conomy has 
become self-reliant in the field of in-
dustry and agriculture. The researches 
made so far have been spectacular./ 
"The results themselves prove that the 
researches made by our scientists are 
responsible for the growth of agricul-
ture and industry. We have achieved 
nuclear capacibility. We have put a 
satellite in space on11 the other day. We should be proud[of our scientists 
who are 'capable of doing all these 
things. They are second to none in 
the world. 

17.00 hrs. 

The public sector is very 't,"ital 
to our economy. The Govern-
ment should trL_,.,.to expand it. It 
should not alloN/t"fl.e ~ri at  sector to 
come forward into these areas. Let 
it be reserved only for the public sec-
tor so that it i each es the commanding 
heights of tho t:conomy. The objec-
tives for which we sttnd, cannot be 
achieved if the private/Sec.tor is a o~

ed to have its own saY or have its 
own way of doing things. It is 
Panditji who used to say that we 
should create a scientific temner in 
the C'Ountry to make our economy Clnd 
country strone;. f Witn this objer.tive 
and also on the advice of Dr. Shanti 
Swaroop Bhatnagar, a chain (\f Ia"">ora-
tories an,d research institutionc; were 

estabUshed in the country. T'ne 
xesult achieved by this step was very 
nicely put forward by our Prime 
Minister lin her speech while inaugu-
rating the Indian Science Congress in 
January, 1976 where she said that it 
had produ.:ed the 'Nehru-Bhatnagar 
effect'. 

In the field of science .J.n 'i techno-
logy, Government s ~ dev(Jte its 
attention and continuefto :;ee that we 
are self-reliant. We are not import-
ing any technology. There is no need 
to import any sophisticated technology 
from the world because unemploy-
ment is inhcrant m our economy. 
Our industries should be labour-in-
tensive and n'Jt7 so isti at~  so that 
labour numerically is not reduced. 

As far as the smal1 scale sector is 
concerned, I a.m glad that the small 
scale sector has done a good job and 
is dolng a good job. 120 items have 1 
!been reserved for the small scale 
sector and even in the matter of com-
modities produced by the large scale 
sector, small s.:ale sector is m  a posi-
tion to compete with them. There are 
difficulties experienced by the s ~  

scale sector/ i.e. non-availability of 
raw material. For this, the Govern-
ment should coMe to t ~ir aid. If it 
is pos5ible, they should have a bank 
of raw materials and whatever essen-
tial requirements arc needed by them 
•so that the tat s~ a  Scale Cor-
oor otion<:; C'an immed1dtely look after 
the needc; of a particular unit. 

About th(; cottage and village in-
1dustries, emphasis has been laid .. on 
the development of the rural s ~tor  

They have als.J to give proper en-
couragement a11d i ~i  to /it. 'fh:re. is 
no question of abohshmg the Dlstnct 
n stri ~ Centres which were s0t up 
in 1978. Even Mr. rnan ~s read out 
a statement which is said to be the 
statement is;;ued bv the Government 
wherein it/hRs ~n  qaid that the DICs 
will be stren){thened. ~r or  

there is; no question of ubolising the 
D!Cs which are doing a good job. 
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They have identifled entrepreneurs 
and the areas but the industries have 
yet/ to come up. Therefore, it is the 
duly of the Ministry of Industry and 
the Government of India to regulate 
the in stri ~ in the ccutnry. 

I would strqngly urge upon tre Gov-
ernment to~ thet the activities of 
~t  ri at~ tor ore curbed. The 
MRTP Act should be amended suit-
ably and given teeth so that the 
monop0ly houses do not grCYW larger 
da,y by ~  the public soctor cnn hold 
the commanding heights and the 
econom,y goes/in a particular direction 
to achieve odr ~o ia  objective. Our 
social objective is t ~ t the resources 
of the country should be utilised for 
the common good so that they sub-
~ r  the common good of the coun-
try and not allow th.'1 private indus-
trialists to make proft{ for themselves .. 
Unfortunately, when we got Inde:p'?n-
den"e thPre was no inrlustrv as such 
in the country. Ours W'ls .. a r~  
agricultural country though some hdi. 
i a ~ had !;tartea some in ~tri s of 
their own without anv i ~ in s ro  
the GovernmP.nt. That being sJ, this 
mixed: econnmy has brought about 
this private s~ or a11d the ,ublic 
sector. At the same time, the m1blic 
sector is to play a dominant role in 
'the o ~nt or industries in t"1e 
r countryfe6 that t ~  ~n it ~o ~ to the 
larger ~ tion ".lf the people and n(}t 
to individualc;. 

Sir, much has been said a o ~t the 
development of backward areas. 
Whatever may be the incentive you 
give to the entreoreneurs, no one fa/ 
willing to put up an industry there 
for three r~asons  Firs'tly, the infra-
structure )s not available. Secondly, 
the distance from the a ~ of the 
unit to the railway iCJ very longf and 
thirdly, there is no readily available 
market. Therefore,/only the C'rOVem-
ment should come forward to put up 
industries through tpe publiC' sector 
wherever it is possible in a ~ar  
nreas and it cannot depend upon the 
pr1vate sect9r. Whatever ~r  tq<' in-
~ nti s that will be offered .to them, 
they/may not. come forward. 

About the marketing of. the com-
modities produced by the rural and 
cottage industries, markets should be 
made available readily. Government 
should come to their rescue to see-
that the arti s~  uced are readily 
marked so tha hey do not suffer. 
Though the ban are gh?jng them 
Ioan!f they cannot withhold !or a l,,ng 
time the articles which they produce 
becam1e they have \lO finances to their 

credit.,(]_!.. ~ t t ~ .. / 

17.07 hrs. 
.,._,,;.-... 

[MR. ~  in the Chair} 

These are s0·11e of the points whkh, 
I think, I would request the hon. 
Minister to bear in mind and s ~ 

that the Government n or ~s the 
industrial policy of the Government 
strictly and that the public sector 
plays a dominant role. You have exe-
cutives who are good. The:re is noth .. 
ing wrong in borrowing a good PXe .. 
cutive from the private sector. we 
can borrow his ~ r i s for a period 
of y«?ars, There is nothing wro11g In 
1it. The-refore. I would appe1I to the 
Government that they should pay 
greater attentio.1 to see tliat tre public 
sector improvec:; its perf0rmance so 
that the ro i~ earned will ~ r ~ the 
common good. As far as the Govern-
ment is concerned, there ca"l be no 
questi0n of a~  of r so rr~ t  ~n 

the rrivate sector is borrowing from 
the commercial banks, the public sec-
tor units also can bOTTow from the 
banks. As a matter of fact, they are 
doing this. 

Will these words, I support the-
Demands for Grants. 

gft ~ """"" ( ~ l''scO) : \;q'f-
i ~ ~ r~  , ~ ~ i~ '(f)T ~ 
~ ~r~~~  
+(-~ ri~ ~ ~ 31'1it:1'1l ~ ~ C61" 

~ri  ~ ~ ~  ~ " if" 
3f 1\il ICi, cf: ~ ~ ~ cr'5f R i i ~ $ 
~ 4iil4"'5fl+1 ~ '(, ~ at"5ttrf•tf!!fi 
~ ir CfiNff ifiT1f m CliT ~ ~ 
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~~~  ~~~~ ~ i 
;4ffa«< itdffl" < ~  ~ 56 Qi~i ~ 
at i~  14' 1\ht@:," t9 f'1l{< ~~i  ( ~ ~ 
~ +t\StC:a (, ~ -1 ~ ~ 'f'( ~

~  fctcnlij ~ ~ ~ I 

MR. DEPUTY-SPEAKER: Please co.u. 
elude. E\Tery hon. member rhouM 
take only ten minutes. There are 44 
members to speak. You must all c.o-
operate. 

gft ~ '11finr: ~ ~r r  q:f 
i ~  ~ elCficti' t t~ ( fct>lrT ~ 
~  

i~~~~ ~ 
~ ~ ~ ~ ~r ~ ~ ~ fill'1W 
m ctii 111ct"4ct>a1 ~ '( ~ ~ 
if>i arft ~ ~ ~ ~ 'IT(lT (I 
~ (t ~ q;l arft ~ f"td'11 ~ 
Cflotih\t'tH'I ~~~~~~  

~ m ~ ~ ~ ~ ~ 1iif'dC54f41 

~~~~~~~~ 
f¥H'Hfr ~ I \ijf(Wtt:t ~ fiSi 1(14 
~ arft ~ ~ ~  ~ ~ ~ 

~ ~ 'd!4fiil Cf>l ~~ ~  I 

~ at fa f<q:rj ~ ~ ~  141 
n ( Cflf' ~ m Cb'cte<l '( f'3fiji«i" 
~ a ~ai  t t~  ~ Cfi«t (t 
~ qt+:: (l ctr f\;11 d ;ft $°t.rT fit {1 w0 ~ 
q: ~ ~ fii ~  t I 1"J° f'1 q){'I °( 
~ ~ Cfil ~ ~ +i=stl{14 Cfif ~ 
r rr~ I 

MR. DEPU'l'Y..,SPEAKER: I am 
now calling the next speaker. Mr. 
Ajoy Biswas. 

•SHRI AJOY BISWAS lTripura 
West)_: Mr. Deputy Speaker Sir, 
while speaking oc the demands ot 
the Industries Ministry, I will have 
to deal with the total Industrial policy 
of the Government of India. The 
Congress (I) party through the 
General Elections 'have come to power 
but they were in power earlier too. 
Therefore I will have to discuss the 
P<>licy pursued by them earlier and at 

present. Sir, if we survey the rate of 
industrial growth during the last 10 
years then we will find the following 

Year Rate of growtn 

• 1970-71 5.5 

1971-72 4 

1972-73 2.2 

1973-74 2.6 

1974-75 6 

19,6-77 3.9 

Thus the average rate of industrial 
growth per year during the last 10 
years was 4.6. During 1979-80, the 
rate of growth was (-) 0.4. .\ccord-
ing to the Economic Survey fOr 
1979-80, the Gross National Product 
ihas gone down by 1/3 (?) . If we com-
pare our achievements with the 
Socialist countries, then we will find 
that ln those countries there has not 
been any fluctuation in the growth 
rate as is discernabie in our countrY-
sometimes it has gone up and some-
times it has gone down. China prior 
to independence was an under deve-
loped country. Its economy was wone 
it:han ours. But today we find that 
China has gone much ahead of us. 
In regard to coal, China is producing 
650 rrullion tonnes whereas we are 
producing 100 million tonnes. So far 
as steel is concerned, China produces 
30 million tones while we produce 
8.24 million tonnes. When China is 
producing 106 million barrels of oil 
we are able to produce only 25 mil-
lion barrels. Even when we compare 
ourselves with Korea, we find that 
we are producing less steel than them. 
Czechoslovakia with a population of 
2! crores is producing 15 million 
tonnes of steel whereas we are pro-
during only 8 million tonnes. 

Therefore, we have to find out the 
reasons which ha\Te lead to this situa-
tion. The main reason for this is the 
profit motive. The motivating factor 
of our industrial policy is to build UP 
a nation on a capitalist pattern to 

•The original speech was delivered in Bengali. 
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uphold the interest of the capitalists 
within the country anci. to invite the 
multinationals to safeguard the in-
terests of the monopolists, J otdars and 
Zamindars and the foreign monop-
olists. What is the result of this 
policy? As a result of this policy we 
find that the share of profit of the 
private producers is increasing and on 
1he other hand the purchasing capa-
city of the people is dwindling fast 
and exploitation is increasing. If we 
are to strengthen the industrial polic'y, 
the first imperative that we will have 
to achieve is to augment the purchas-
ing power of the people. Sir, 80 per 
cent of the country' population live in 
villages and unless we are able to 
increase the purchasing power of 1.he 
common man we would not be ab1e 
to lend! strength to owe ind us trial 
structure. Vv'1lat have the Cong-
ress Government done nnring all 
these 30 years to mcrecse the 
purchasing power of the rural peo-
ple. The only way Tu achieve it is 
by giving more land to the landless 
Now let U<.; see what the Congress Go-
vernment had done-during their rule. 
Sir, till date 51 lakh acres of land was 
declared surplus. Out of this 39 ~a  

acres have been taken over by Govern-
ment and 16 1akh acres have been llis-
tributed. In 1969 Mahalnobis Com-
mittee's report wa3 presented. What 
de we see from tihis report? Accord:n.g 
to this report it was estimated that 63 
million acres of land would be avail-
able as surplus for distribution to thl' 
landless. Thus the Government pur-
sued a policy which failed to increase 
the purchasing capacity of the people 
and on the other hand 1hey have used 
industry to further the interest cf the 
J otdar, Zamindars, monopolists and 
capitalists. It is no wonder therefore 
that the industry should suffer !rom 
the inevitable consequence of stagna-
tion for the last 10 years. 

I would now like tc say a few wo!'de 
about the multihatfons Companies and 
o rn nt ~ policies towards them. 
The Congress (I) party in their mam· 
festo had stated that they would con-
tain the multinationals. But what has 
really happened. Far from contain-

ing the growth of the multinationals, 
they have been encouraged by the ~

sent Government. Sir, it was Bgreed 
that the multinationals should not be 
allowed to retain more than 45 per 
cent of the share capital but in reality 
we find that they have been allowed to 
retain 75 per cent of the share cap1tal. 
I would like to cite one example to 
show how these multinational compan-
ies are allowed to lool the Indian ma··-
ket and featiier !heir own nest under 
the ~  eyes of the Government. The 
Glaxo Laboratiries Limited had start-
ed their business in India with 1>n1Y 
1.50 lakb. But today they have a ;>aid 
up capital of Rs. 7 .20 lakhs and the 
foreign equity share is upto 75 per cerit. 
During their 5 years' working in India 
during 1969-70 to 1973-74, the compauy 
was able to repatriate Rs. 5 crores l.J 
lakhs. o ~ t?i1s Company Jend 
the money abrcad? Sir, the Company 
purchases macliinery and goods at a 
price 12 to 14 time more than the o~a  

price. In the name of technical assis-
tance huge sums are given to or ~

ners. The Company has further 1'uild 
up a reserve of Rs. 7.58 crores. Sir, 
it would be very pertinent to note 
what the Hathi Committee had to say 
about these multinationals. The 
Hathi Committee said and I quote: 

"Multinational companies had an 
extremely favourable climate in t ~ 

country when they co'11Jllenced 
operations." 

"They managed for a good n~t  

of lime with meagre capital ;nvest-
ment, pushed up the sales of their 
products. remitted profits to their 
principals abroad and built up sub· 
stantial reserves. Government's 

policy permitted payment of rovalty 
even on drug formulations. What-
ever basic drugs they manufactured 
were mostly utilised for captive ron-
sumption. High prices were mai.?t. 
tained for their drugs for several 
years." 

It must be said that the Committe had 
made its recommendaticns when. the 
Congress party under Shrimati Indira 
Gandhi was ruling the country. Notb-
ing was done to implement the re-"" 
commendations of the Committee. 
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Sir, let UI DOW have a look at U.e 
import policy of the Government. 1t 
is stran1e that ewn when we have the 
industrial capacity to produce a thine, 
it is still being imported from abroad. 
We are usin1 45 to 80 per cent of the 
industrial capacity. Sir, the capacity 
1D our steel milll is adequate enough 
to meet 1he country's demand ,.. ui 
duriog f978-79 we had imported steel 
worth Rs. '117 crores. The authorities 
of Durgapur Steel have complained 
that a very poor quality of coal 1s :->e-
mg suppliea and as a result the pro-
duction bas gone down. Durin1 the 
same year we imported paper worth 
Re. 14'6 crores, custurd with Rs. 102 
croies and fertilizer and chemical 
werth Rs. 911 crores. Then what b 
ou:r policy. Whatever it is, it does rot 
try to encourage our own industry 
rather it tries to help the foreign mQno-
polist. Let us take the case Of rail 
wheel &ats. At Durgapur we have a 
modem plant which if utilised fully 
can fully meet the demand. But what 
are we doing? We are impcrting --ail 
wheel sets fOr Rs. 1200 per set when 
those produced in Durgapur will l!ost 
only Rs. 800. 

Sir, it is a very common knowled1e 
that the private industrialists 1 un 
their units in their own interest anr1 
make ft sick by syphoning the profit lo 
()ther industries. After one Unit is de-
clared sick loan is again given to the 
industrialist. I would :tlke to s ~st 

that all sick units should be taken 
over by the Government only and 
therte are many sick units in West 
Bengal. I would like to know 
from the hon. Minister whether 
his Ministry keeps a watch on the 
money which is given as loan to the 
owner of a sick industry. This is in-
deed very necessary. 

Govemment's policy of assistance/ 
leao to industries is leavily tilted to-
wards heavy industries although t ~ 

may say somethin• in sympath7 for 
1he small scale industries. We ft,1d 
that Government's financial assistance 
towards blf textile mills amounts 1o 
Ba. 500 crores whereas the assistance 
liven to the handloom lndustrle& is 
anly Ra. 100 ero1e1. In addition to 
this tbe bi.I textile mills bave bea 

1iven a sum of Rs. 249 Cl'Ore& i.tlr 
modernisation. This amply 1bow1 \he 
Govemment's tilted policy. But/stra-
ngely enouih even thoUlh the bil in-
dustries are 1etting more assistance, 
their production is low while the ~ro
duction in handloom sector is increas-
ing despite small asiistance. We would 
like to know from the Government 
whether they should give more and 
more assistaniee to big industries who 
do not produce more and this suppress 
production which helps them to create 
scarcity and jack up the price and 
make more profit. The Government 
wiil have to consider it seriouslf. 
Therefore I have no hesitaticn to say 
that the industrial policy of the Cen-
tral Government during the last ~ 
years was aimed at tampering the 
monopoly houses only. The industrial 
policy was tor the benefit of the Tatu 
and the Birlas. Sir in this house very 
often the J anata Party,s Government 
is blamed for lack of industrial 1rowt.h 
but I must say that this Government ls 
also followm. the Janata line. As a 
result of this policy the assets of the 
monopoly houses have gone up steadi!y 
from year to year. Sir during 1972 to 
to 1976, when Shrimati Indira Gandhi 
was the Prime Minister ol our coun--
try, the assets of Birlas had 1one up 
by 250 per cent Mafatlal's by 139 per 
cent, Singhanias by 198 per cent and 
Mahindra's by 215 per cent This ls 
just to mention a few. 

Before I ccnclude M1. Deputy Spea-
ker Sir, I would like to say a few 
words about the North Eastem States. 
What is the state of afralrs t ~t  

Durin"J the last 30 years o! Congress 
rule, nothing was done to develop in-
dustries i~ these States. We have 1,,'\e 
six States of Arunachal, Maniour, 
Meghalaya, Mizora'tn, Nagaland, and 
Tripura and in addition we have 
Assam. During all these years no con. 
certed effort was made to develop the 
infratftructure without which the in-
dustry can not thrive. Durin1 r U 
these years the Congress Government 
did not do anything t~ link the State 
capitals by rail. How can those sta'89 
thrive industrially without a rail h4k 
and cheap means "f communicatlcm. 
In 1978 the Janata party had allocated 
.._. amouni for rail expaulon oa la 
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thl• region. But durin1 the, curr•nt 
rail bu41et we ftnd that the Congress 
Government hU not increaaal the 
amouQt by evEm a naya paise. This is 
the apathy' of the CentM towards tbeae 
States. Sir, consumption cf electrici-
t ~ by and large, is taken as the yard 
stick to· juctge the development of any 
areiL Let ua now see how much ·. ~

trieity is being consumed by them. 
The :ftgures of p'er capita consumption 
in kilowatt for these States are as. 
follows:---Manipur 9.4, Meghalaya-
55.7, Mizorem 4, Nagaland 38.6 : nJ 
Tripura 8 2. The all India average of 
consumption of electricity is 108.2 kilo-
watt. ,rhis shows how industriall.)' 
backward these States are. Sir, the 
whole oI the North Eastern region is 
in a flux. The-re is dissatisfaction l 11 
round. Nothing as been done to~ 

these pe01)1e during al1 these 30 .vears 
to improve their economic condition. 
Surely all those who are advocating 
for a Scessionist movement are utilis-
ing the people's an ~ and furstracion 
in their own favour. In Tripura 83 per 
cent of the population live below po-
verty line and iri the whole of the 
North Eastern region nearly 70-75 
per ceht of the population are under 
the poverty line. We are reaping the 
harvest of what the Government had 
done all during the iast 30 years. Their 
faulty industrial policy t~ ar s these 
tat~ iJs today leadinlg towards a sees .. 
sionist movement in this area and none 
but the Central Government should be 
held responsible for their attitude of 
apathy towards these States. I would 
request the hon. Minister to do some 
introspection and find out for himself 
how far the Central Government's :n .. 
dustriil ""J)ollcy is responsible for what 
is happening in the North ast ~n 

region. 

Sir, the Government of Trtoura 
wanted ta set \'fi> .. a pai)er mill and· 1.be 
Government of Stwiet Union has usu11-
ed help. There is shortage of paper 
in the country. The m1ll when inst91-
led will produce 809 tonnes per day of' 
~ and give employment to 20,00I' 
people. We take loans fram the caii-
talifit ·countrls on sttffrtertn1 anti~ 
dltions but we have not taken any 
chdslOn about the Soviet offt!r. A 
1fitter d lntf!M· 'fJlal ~ In MS idl 

although, the ~a .are with the.Cept,-
ral Gov.ernment, no, declsion has ~ 
taken in this re1ard. Sir, on ~  et. 
th-a six ~t s of the, Faster o~ .·I. 
would i\ke to request. tfb.e hon .. MinJsts. 
to tell as 1f the Central a in ~ t • 
considered anything positive for tbe c:&-:-
pansion of mtra&tructure and indU11-
tri14l· ~ o nt o1 this area... we 
urge that something positive has ~o ~  

done by the Central . Government ia 
this regard. 

I would now like to say scimefJhi.DS 
about the coir industries in Kerala. 
The State wanted to enact a law aa 
the lines of the Essential Commodi-
ties Act. The draft legislation scuP'ht 
to be enad!d by the State Govemmedl 
ib with the Central Government ~n  

it is pending their consideration .Evea 
though the Law ~ ~r t rr as passed 
the draft legislation, the Ministry of 
Industrial Development and the Cen-
tral Government have yet to Table 
decision in this regard. Sir, this 1e'" '-
la ti on is very essential f.0r ensuring a 
proper growth of the coir industry ia 
Kerala and delay on the part o! the 
Central G<>vemr.n.ent would only call.99 
set back to the industry in the c:::tate.. 
l would also like to urge upon the 1 ..... 
Minister that he should consider all tlle-
S!.lggestions that have been sent by the 
Government of Kerala for the develop-
ment of industry in the State expedi-
tiously and give all pc.ssible assistance 
to them and with this I conclude ~ 
speech. 

wt• """"' •.•h<'i •1tJ'4'tft ~  I\ <j: 
~ ~ ~ tf w \ilf(41 ( 00 "' 
~ mf ifi'l atfi!4ffi1Cfi ;ftfW ~ ~
~ 1'ft I ~ dt''M1fij ( fefi ~ ~ ~ 
~ r~ i~ i ~
~ ~ ( ~ (Tf if ~ iRrnft hi 
~ ~ ~ arq-;t ~ f!ltctr'ei ~r ata • 
lfi1t i~  ~ ~ tf I fJid'fl q ~ 
~ ~ -t wrn {t q ~ 8"r;ft' °" 

r~ t  

~ cntf ~ ~ ~ii  q1Pa4I 
1ri ~ ~ ~ q ~  n ~~  
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"The Industrial cooeratives are 
expected fO play a very lmoortant 
role in the successful implementation 
of the new Industrial Policy." 
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{'l ~ afi m1f ~ t ~i  ~ 

~i i ~~~  

MR. DEPUTY-SPEAKER: A l.J.!it 
showing !be numbers of cut motions to 
the Demands tor Grants in respect of 
the Ministry of Industry treated as 
moved on the basis of the slips recei-
ved from Members concerned, has 
been put up the Notice Board for the 
information of Members. 

In case any member finds any dis-
c rcpancy in the list, he may kindlY 
bring it to the notice of the Officer Al 
the Table immediately. 

SHRI R. K. MHALGI (Thane): I 
beg to move: 

''That the demand under the hea(l 
Ministry of Industi y be reduced 

to Re. P'. 

LFai1ure to ddOpt a pragmatic 
policy regarding cement muustry 
with a view to remove the a t~ 

shortage of cem0n t. ( 4)] 

··That the demand under the head 
Ministry of Indust 1·y ~ reduced 
to Re. l',. 

LFailure in nursing the sick 
units and their management. (5)] 

'·That the demand under the head 
Ministry of Industi y be r·2duced 
by Rs. 100". 

(Need to evolve and effectively 
implement a policy to prmnote 
industrial activity in backward 
areas of Maharashtra (21)] 

'•That the demand under the bead 
Ministry of Industry be reduC'ed 
by Rs. 100". 

[Need to ro ot~ lc:Jbour i11ten-
sive industries in vie\v of the 
unemployment 
Maharashtra (22)] 

problem 

''That the demand under the head 
Ministry of Industry be reducPd 
by Rs. 100". 

[Need to run the District In-
dustrial Centre Scheme more 
effectively and vigorously (23)] 

''T11at the demand under the beeid 
Ministry of Industry he reduced 
by Rs. 100". 

[Need to rationalise the licens-
ing policy (24) J 

''That the demand under the head 
Ministry of Industry ~ reduced 
by Rs. 100''. 

[Failure to give boost to the 
~ a  scale industi ies in the coun-
try. (25) ] 

"That the demand under the head 
Ministry of Industry be reduced 
by Rs. 100". 

[Failure to assist small scale 
industries in export promotion ~  

activities. (26) ] 

'·That the demand under the head 
Industries be reduced by Hs. 100". 

[Need to meet t•1e urgent re-
quirement of sick units of small 
scale industries oi' Maharashtra 
by the Government of India. 
(56] 

''That the demand under the head 
Industrif's be 1·educcd by Rs. I 00''. 

[Slow imp1emcntation of the 
''action-plans,, of various D.l.C.'s 
in Maharashtra. (57) ] 

~ at the demand under the head 
lndustriPr:; be reduced l 1y Ri;;. l '10". 

lNeed to start centrally spon,o-
red industrial projects in tlw 
backward area-3 of Distt. TJ1an:1 
lVIaharashtra (5&)J 

"That the demand under the head 
Industries be reduced by Rs. 100". 

[Appointm<?11t of worker-Dir-
ectors in the iadu!-tries--Special-
ly in Public Undertakings. (59) ] 

''That the demand uuder the head 
Industriec; be reduced by Rs. 100". 

[Need tn check the f•?eline of 
frustration among the en treprc-



neur'a of Small Scale Industries in 
India (60) J 

SHRI T. R. SHAMANNA (Banga-
lore South): I beg t" move: 

'That the demand n ~r the head 
Ministry of Industry be reduced to 
Re.I''. 

[Failure to give necessa1y im-
petus to the growth Of new in-
dustries in the country Oy giv-
ing finance and technical assis-
tance. ( 11) ] 

"That the demand under the head 
Ministry of Industry be reduced 
to Re. l". 

[Failure to have a well-organi-
sed scientific system to regulate 
the industrial promotion and dev-
elopment of industries in the 
country. (12) ] 

"That the demand under the head 
Ministry of Industry be reduced to 
Re. 1''. 

[Failure 1.'.> properly organh;c 
and foster rural industries. (13) ] 

"That the demand under the head 
Ministry of Indugtry be reduced 
t0 Re. 1''. 

[Failure to allow regional im-
balance in respect of in ~tria  

development in the country. 
(14) ] 

''That the demand under the head 
Ministry of Industry be reduced 
by Rs. 100''. 

[Failure to find out a1ternative 
measure to run facltries when 
there is power cut. (28) ] 

0That the demand under the head 
Ministry of Industry be reduced 
by Rs. 100". 

[Failure to press effectively 
with the Railway authorities :for 
allotment of wagons when there 
is wagon bottleneck to get raw-
-naLeriale and finished l)t"oducts 
dispalched. (29) ] 

4i8 

"That the demand under the bead 
Ministry of Iuctustry be redcced 
by Rs. 100''. 

[Failure to take steps on war 
footing to !Ji"Oiuce the required 
quantity of essential goods to 
help consumers and save forei1n 
exchange. (33) ] 

"That the demn·1d under the head 
Ministry Qf Industry be reduced by 
Rs. 100". 

[Failure to appoint top execu-
tives in public sector industrial 
concerns, sucn persons who have 
ability and tcc!'lnical knowledge 
ot business management. (34)] 

"That the demand under the head 
Ministry of l'lJustrv be reduced by 
Rs. 100". 

[Failure to mitigate the hard-
ship to publishers and students 
caused by paper shortage and 
high cost of paper. (35) ] 

SHRI BHOGENDRA JHA (Madhu-
bani) : I beg to move: 

"That the ~ an  under the head 
Ministry of In•fostry be reduced by 
Rs. 100". 

[Under-utilisati<Yn of the capa-
city of the l Ie:1vy Engineering 
Corporation, Ltd. Ranchi. (36) ] 

"That the demand under the head 
Ministry of foJt1stry be reduced by 
Rs. 100". 

[Lack of order3 for Heavy En-
gineering orporation, Ltd. Ran-
chi. (37) ] 

"That the demand under the head 
Ministry of n ~ str  be reduced by 
Rs. 100". 

[Need to provide suitable employ-
ment to eng1nears particularly 
in Bihar. (38) ] 

'That the demand under the head .. 
Ministry of Industry be reducea 
by ·Rs. 100". 
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{Need to start industrial estate 
and yarn .->roJucing fa:ctbry at 
Pandaul and Madhubanl district 
-of Bihar. (38) ] 

~ at the dP.JY!&nd under the head 
· Ministry cf Industry be reduced 
:by Rs. 100". 

[Need to open subsidiary indus-
. 't.iries of paper from bagasse and 
industrial o lcoht 1 from molasses 
around sugar industries in North 
Bihar and U.P. (40)'] 

"That the demand under the head 
J'ndustries be reduced by Rs. 100". 

{Need of optming brick-Kiln in-
dustry in Madhubani, Sitamarhi 
Darbhang l. ~ arsa and other 
district of Bihar. ( 46) ] 

~ at the demand under the head 
Industries be reduced by Rs. 100''. 

[Need to open subsidiary indus-
tries for industrial alcohol paper 
from bagasse near sugar mills in 
North Bihar. 47) ] 

""That the ':ieman:J under the ht-ad 
"Industries be reduced by Rs. 100". 

[Need to reinstal pulping plants 
at Ram.eshwar Nclgar in Darbh-
anga district of Bihar. ( 48) ] 

DR. VASANT KUMAR PANDI'r 
JRajgarh): I beg to mn' e: 

"That the demand under the head 
Village and Sn Rll Industries be 
reduced by Rs. 100''. 

IFailure in pre.me. ting nucleus 
industries L.i bacwara areas par-
ticularly in the n ~r

-ed districts of Madhya Pradesh 
l.i,ke Rajgarh. Vidisha and Guna. 
(68)] 

~t the ~ an  under the head 
Village and Small Jndustries be 
reduced by Rs. 100.' 

· [Failure to set ~ coordiftlatin g 
m'achinery t.> give ~ ti i nt raw 
material to "Small sc.:.le induat-
ries in backward areas. (69) ] 

''That the clem;1nct under the htad 
Village and Small Industries be 
reduced by Rs. 100.'' 

,[Failure tc set vp coordinat-
ing machi.'lety Ior morketing and 
sale of the products from small 
scale industries. (70) ] 

''That the demand under the head 
Village and Small Industries be 
reduced by Rs. lCiO''. 

[Failure to iden ti!y items of 
production for the small scale 
sector and promcAe .rnch indust-
ries. (71) ] 

SHRI R. P. VERMA (Kodarma): 
I beg to move: 

''That the c:tem:ind under the hf'ad 
Industries be reduced by R3. 100'. 

(Failure of Mitco to set up th! 
proposed mica-p.lper factory at 
Jhumari Telaiy 1 with foreign 
collaboratio!1 for toosting up 
export of insulating materials. 
(74) ] 

''That the 1iem md under the head 
Industries be reduced by Rs. 100.'' 

[Failur ~ in setting uri a Mica-
bonded glass factory at Kodarma 
for developing scientific use ot 
Mica-implements. (75) ] 

''That the demand under the head 
Industries be reduced by Rs. 100.'" 

ai r~ to re-start the Gayday 
Iron and ~  C.!J, Kodarma for 
manufacturing s ~ on pipes ol 
various aiz.!fl and dia:nfter which 
is under 'lay off'. ( 76) ] 

'That the c!f'mand under the head 
Industries be reduced by Rs. 100''. 

ai r~ to utilise the acquired 
30 acres of la:n'"d a~ Domchanch 
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a ari a ~  (Bihar) .for manu-
facturing ele<.1.rical and electro-
nics equipments. (78) ] 

'That the demand under the head 
Industries be reduced by Rs. 100". 

[Failul'e to provide constant 
work to tue workers <.·nd employ-
ees ot H.E.C. Ranchi a~ requested 
by the Hatia Shramik Sangh. 
(79) ] 

'That the demand undfr the head 
Industries be reduced bv Rs. 100". 

[Failure ! o provide 01 dcrs of 
machiner J and other engineering 
equipments for setting up plants 
in the counb y by H E C., Ranchi 
for its constant running. (80) ] 

"That the demand under the 
head Village and Small Industries 
be reduced by Rs. 100." 

[Failure to set up Village and 
Small Industries in the districts 
of Giridih, Hazaribagh, Santhal 
Parganas, Palamau and Singh-
bhum. (81)] 

''That the demand under the 
head Village and Small Industries 
be reduced by Rs. 100.''. 

[Failure to allot materials and 
equipments received in aid from 
Denmark and Germany to Hazari-
bagh and Giridih Districts of 
Bihar which are most backward 
districts. (82) ] 

''That the demand 
head Industries be 
Rs. 100.''. 

under 
reduced 

the 
by 

[F'ailure to set up a Paper mill 
in Bihar in order to utilise the 
forest wealth between Kodarma 
t.nd Giridih. ( 83) ] 

-rbat the demand 
he•d Ind us tries be 
Rs. 100.''. 

under 
reduced 

the 
by 

[Indifference to set up proposed 
B M.T. ~t  factory in the 

Min. of lndustr11 

backward area of Hazaribagh. 
(84)] 

"That the demand under the 
head Village and Small Industries 
be reduced by Rs. 100.0• 

(Failure to provide practical 
tl"aining to rural entrepreneur by 
taking them round the industries 
in Delhi, Punjab, Haryana, 
Maharashtra alld Gujarat. ~ ] 

"That the demand under the 
head Vil!age and Small Indmtries 
be reduced by Rs. 100.". 

[Failure to give electricity and 
necessary implements and provide 
information about ar tin~ to 
industries. (86) ] 

''That the demand under the 
head Village and Small Indu-;tdes 
be reduced by Rs. 100.". 

[Indifference towards ren:oving 
a ar n ~s by promoting small 
scale industries in Ichak. Baika-
tha, Jainagar, Makcho and 
Satgawon of District Uazarihagh 
in Bihar. (87) ] 

"That the a~  under head 
Village and Small Industrie3 be 
reduced by Rs. 100.". 

[Need to bring under the pur-
view of National Small Scale 
Industrie3 ~r oration  Tisri, 
Gavan, Deori, Birni, Bagocklr, 
Dhanwar, Jamna, Bengabad and 
Shandey which are the most 
backwa1 d blocks of district 
Giridih. (88) ] 

'That the demand under the head 
Village and Smal1 Industries be 
reduced by Rs. 100.''. 

f Failure to direct every district 
industrial centre to set up at least 
5 industrial units under the area 
of every police statiQn]. (69) 

' That the demand under the head 
Village and Smalt Industrie-i be 
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reduced by Rs. 100." 

(Failure to announce the policy 
to promote officers of the district 
industrial centres with a view 
to increase production in Village 
industries]. (90) 

SHRI R. P. DAS (Krishna gar) : I 
beg to move: 

"That the demand under the 
head Ministry of Industry be 
reduced to Re. 1." 

[Failure to take into account 
the importance of traditional 
metal utensils industry of Uttar 
Pradesh, West Bengal, Bihar and 
Orissa in rural economy]. (91) 

''That the demand under the 
head Ministry of Industry be 
1·educcd by Rs. 100.'' 

[Need to encourage the present 
paper indusiries 0 f Nadia district, 
West Benga]J. (93) 

"That the demand under the 
head Ministry of Industry be 
reduced by Rs. 100." 

[Need to give financial assist-
ance to new paper mills of Nadia, 
West Bengal]. (94) 

"That the demand under the 
head Ministry of Industry be 
reduced by Rs. 100." 

[Failure to ban manufacturing 
·Jf Cigarette totally bY statutory 
legislation.]. (95) 

''That the demand under the 
head Ministry of Industry be 
reduced by Rs. 100." 

[Failure hJ ensure supply of 
raw materials to the manufac-
turer-cum-labour owner of the 
meta1 utensils industry of Nabad-
wip, Dharma, Matiyari and other 
r.entres of West Bengal]. (99) 

"That the demand under the 
head Ministry of Industry be 

reduced by Rs. 100." 

[Failure to remove acute 
shortage of cement in most of the 
districts ot West Beneal]. (100) 

'That the demand under the 
head Village and Small Industries 
be reduced by Rs. 100." 

[Need to establish a branch of 
the Mineral and Metal O:>rpora-
tion of India at Bakharia, a vil-
lage in Basti of Uttar Pradesh and 
at Nabadwip, a town in Nadia, 
West Bengal to solve the raw 
material problem of the tradi-
tional metal utensils industry]. 
(103). 

"That the demand under the 
head Village and Small Industries 
be reduced by Rs. 100." 

[Failure to develop industries 
in the backward districts of West 
Bengal such as Nadia, Murshida-
bad, Bankura, Malda and West 
Dinajpur]. ( 104) 

''That the demand under the 
head Village and Small Industrieit 
be reduced by Rs. 100." 

[Need to supply raw materials 
like pure copper, tin, zinc, nickel, 
brass, bronze to meta1 utensils 
industry at controlled price]. 
(105) 

"That the demand under the 
head Village and Sma11 Industries 
be reduced by Rs. 100." 

[F'ailure to provide adequate 
financial assistance to metal uten ... 
siJs industry]. (106) 

"That the demand under the 
head Village and Small Industrle1 
be reduced by Rs. 100." 

[Need to make the Nadia dis-
trict industrial centre more effec-
tive in respect of traditioria1 and 
non-traditional industries of the 
district]. (107) 
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"That the demand under the 
head Village and Small Industries 
be reduced by Rs. 100-:'' 

[Failure to develop the tradi-
ti\lnal bress and bell-metal indus-
try of West Bengal]. ( 108) 

SHRI E. BALANANDAN (Mukand-
puram) : I beg to move: 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. too:' 

[Failure to indude workers' re-
presentatives in the Board of 
Directors in industries under 
public sector]. (92) 

"That the demand under the head 
Village and Small Industries be 
r('duced to Re. 1." 

[Allowing intermediaries who 
have no stake in the industry in 
the export trade of coir and coir 
products]. ( 101) 

''That the demand under the head 
Village and Small Industries ~ 

reduced to Re. l." 

[Failure to give sufficient fin-
ancial aid to the development pro-
gramme proposed bY the Kerala 
Ck>vernment for Coir Industry]. 
(102) 

SHRI RAMAVATAR SHASTRI 

(Patna): I beg to move: 

"That the demand under the head 
Ministry of Industry be reduced to 
Re. l'' 

[Need for not amending the 
Industrial Policy Resolution of 

~  ( 109) 

"That the demand under the head 
Ministry of Industry be reduced to 
Re. 1'' 

[Failure to make policy changes 
in the joint sector of rn ~tri s  

(110) 

"That the demand untler the head 
Ministry of Industry be . reduced to 
Re. l'' 

{Failure to do away with the 
capitalist system in industries]. 
(111) 

·'That the demand under the head 
Ministry of Industry be reduced to 
Re. J'' -

[Failure to nationalise all the 
basic industries]. (112) 

''That the demand under the head 
Ministry of Industry be reduced to 
Re. 1'' 

[Failure to break the stronghold 
of Indian and foreign capitalists 
in industries]. ( 113) 

··That the demand under the head 
Ministry of Industry be reduced to 
Re. i·· 

[Need to nationalise more in-
dustries in the country]. (114) 

"That the demand under the head 
1-linistry of Industry be reduced to 
Re. 1·· 

I Failure to accelerate the pace 
of industrialisation in the coun-
try]. (115) 

·'That the demand under the head 
Ministry of Industry be reduced to 
Re. 1'' 

[Failure to nationalise the in-
dustries of foreign capitalists]. 
(116) 

·'That the demand under the head 
Ministry of Industry be reduced 1o 
Re. I" 

[Failure to check the remittance 
of proflt by multl-natiooal indus-
trialists. ( 117)] 

"That the demand n~ r the head 
Ministry of Industry be ·reduced to 
Re. 1" 
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[Failure to contr61 bureaueracy 
and check malpractices/cdtTUption 
in public sector induatries]. (118) 

"That the demand under the head 
Ministry of Industry be reduced to 
.Re. 1" 

[Failure to include the re-
presentatives of. labourers in the 
Board of Directors of public sector 

industries]. (119) 

··That Uie demand under the head 
Ministry of Industry be reduced by 
Rs. 100'' 

[Failure to check wasteful ex-
penditure in public undertak-

ings]. (120) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100'' 

[Need to give incentives to set 
up small industries in Backward 
areas of the country]. ( 121) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

[Failure to nationalise Bata Shoe 
Company]. (122) 

'•That tlie demand under the head 
Ministry of Industry be reduced by 
Rs. 100'· 

[Failure to prevent Bata Shoe 
Company from sending profits 
outside the country]. (123) 

"That tlie demand under the head 
Ministry of Industry be reduced by 
Rs. 100'' 

[Need to set up industries near 
au district headqU9rters in 
Bihar]. (124) 

"That Uie demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

(Failure 'to proeure NW mate-
riata for small industrial units]. 
(125). 

''That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

[Failure to lay a net work of 
small industries in the country]. 
(126) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

[Failure to put a curb on the 
profit of Industrialists]. (127) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

[Failure to realise the tax-dues 
from industrialists]. ( 128) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

fFailure to check the expansion 
•0f capital by monopolists]. ( 129) 

"That Uie demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

[Need to give an opportunity to 
the unemployed to stert indus-
tries]. (13U) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100" 

[Failure to expand the 
and small industries in 
areas]. (131) 

village 
rural 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100'· 

[Failure to lay down an induatri-
al policy foP all round de\Pelop. 
ment of eacla State]. ( 132) 

''That the demand under the head 
Ministry of Industry be reduced by 

Rs. 100'' 
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[Need to 
schemes for 
ment]. (133) 

frame Stal&'wise 
industrial develop-

"That the demand under tbe head 
Ministry of Industry be reduced by 
Rs. 100'' 

[Failure to increase the number 
of industrial establishments, in the 
public sector in Bihar]. ( 134) 

··That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100'' 

[Failure to set up industries. 
near Patna town]. (135) 

"That the demand under the hearl 
Ministry of Industry be reduced by 
Rs. 100'' 

lNeed to set up a button factory 
in public sec-tor in Mchsi in Moti-
hari district in Bihar]. (136) 

''That the demand under the head 
Ministry of Industry be r ~  by 
Rs. 100·· 

[Failure to set up industries in 
North Bibar]. (137) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100'' 

[Failure to set up a paper fac-
tory in the cane-growing areas of 
Bihar]. (138) 

''That the demand under the hf'a<i 
Ministry of Industry be reduced by 
Rs. 100'' 

[Failure to nationalise the 

DalJnia Cement Factory in Bihar]. 
039) 

"That the demand under the head 
Ministry of Industry be reduced by 
Rs. 100'' 

[Need to set up a cement fac-
tory in the public sector in 
Bihar). (140) 

"That the demand under tbe head 
Ministry of IndustrY be reduced by 
Rs. 100'' 

[Failure to ensure proper supply 
of power to the industries]. (141) 

"That the demand under the hea 1.l 
Ministry of Industry be reduced by 
Rs. 100'' 

(Failure to set up industries in 
the backward ia1 eas of the coun-
try]. (142) 

''That the demand under the heau 
Ministry of Industry be reduced by 
Rs. 1001' 

[Need to set uµ H.M.T. Wctlch 
factory in Bihar]. (143) 

''That the clPmand under th.e head 
Ministry of Industry be reducetJ l;y 
Rs. 100·· 

fNeed to set un industrie:; ~t

ween M•Jghulsarai and a~na  

( 144) 

''That the demand under the head 
l\/hnistry of Industry be redureJ b) 

~  100'' 

[Failure to rem.we the shortage 
of cement in Biharl (145) 

"That the ctemand under the head 
Ministry of Industry be reduced by 

Rs. 100'' 

rNecd to nationalise• the ciga rett(l' 
factorie-;]. (146) 

MR. ~  The Mi-
nistf'r of Parliamentary Affairs a~ 

requested that us al1 the Demand-; o~ 

Grants are expected to be voted bv 
the House by the evening of 23rd 
July, 1980 after which the Finance 
(No. 2) Bill will be ta ~n up for con-
sideration, it wil1 be possible to ~s  

the Bill without a sitting of the 
House on Saturday, 26th July, 1:!80. 
Ile hac::; sug1gested that the sitti'1g of 
the House fixed for Saturday, th0 
26th July, 1980 may be cancelled. I 
think the House agreec::; to it. 
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SOME HON. MEMBERS: Yes. Even now the Central public sector 

MR. DEPUTY ..SPEAK.ER: The 
House has agreed. Now, I call Mr. 
Neelalohithadasan to speak. He may 
take the rest Of the 7 minutes and 
conclude his speech and at 6 P.M. the 
House wH1 adjourn. 

Mr. a o i~as~~ .. .i 

SHRl A. ~  
<Trivandrum): Sir, the present Gov-
urunent has not so far declared its 
industrial policy. Il .'the pronounce ... 
ments made by some of the MinisterS 
of the Central Cabinet here and there 
a:re taken as the-industrial policy of 
this Government, I think, it is clear 
thaV this Government is goini against 
the Industrial Policy Resolution of 
the Congress Government of 1956, 
headed by Pandit Jawaharlal Nehru 
and the policies pronounced in the 
e:iection manifesto of the ruling party 
in the 1980 elections. The Govern-
ment is/_not having any idea in regard 
to the development and growth of the 
public sector. Even in his budget 
speecb the Finance Minister is keep-
ing mum about basic developments 
of the public sector. For example, 
take Bharat Heavy Electricals, Bha_:; 
rat Heavy Plates and Vessels an~ 

Bharat Heavy Engineering. As re-
gards the development of these bask 
industries in the public sector the 
Government is not having any idea 
at all. And as regards the pro bl ems 
cf States like Kerala, the Govern-
ment is/'' continuing its negligence. 
Kerala./js having very ~  advant-
ageous/circumstances for industrial (

1 

development. Kerala is the only 
State in India which is having sur-
plus power; it is having water in 
abundance; it is having skilled and 
'brained manpower; there ar~ no pol-
lution problems in Kerala. In spite 
~  all these advantages, compared to 
other/States, the Centre has not start-
erl eAough public, sector industries in 
Kerala.. Always negligence has been 
shown to Kerala-whether it was the 
Contgress Government, the Janata 
Government 0r the Lok Dal Govern. 
ment. During the time Of all the Gov-
eIPnments Kerala has been neglected./ 

investments :Call far short of the per-
centage which is legitimately due to 
thepi on the basis of population. So 
'1i request the Government to have 
more public sector undertakings in 
Kerala and expansion of the existln.g 
undertakings like?'the Instrumentation 
Limited and Indfan Telephone Indus.. 
tries. Sir, even national :financial 
institutions are also showing a step-
motherly treatment towards Kerala. 
They are having only small invest-
ments there. 

Sir, the Kerala State Industrial 
Develoo/11ent Corporation has applied 1 
for sef!Dany letters of intent and ap-
proval/ for the foreign collaboration, 
in respect of projects like, Refracto-
ries Project Fibre-Glass Project etc. 
I do not u:riderstand why this delay 
is there. I request the Goverrunent 
to speed up these things and give 
their approval to the letters of intent 
ay' the earliest. 

There are traditional industries of 
Kerala like coir, cashew, handloom, 
bidi etc. and no steps have been 
taken by the Government to help 
them. 

Although it has been brought be-
fore the Central Government by the 
State Government of Kerala through 
the Members of/Parliament belong-
ing to various :Political parties, the 
Central Government has not taken 
any step to solve the crisis endanger-
ing the very existence of these tradi-
) tional industries. 

As regards Coir industry, I would 
like to point out that it plays a very 
important role in the/economy of the 
State and it provides employment tc> 
about 5 lakhs of people. This ind\18-
try helps in earning foreign exchange 
to a substantial amount. The prob-
lems of Coir ·industry has been gone 
th:rbtljgh.J by a StudY qtyt)p and a 
Task Force appointed by /the Plan. 
ning Commission and also by the 
Sivaraman Committee. 'IJhe Kerala 
Government has also forwarded a 
scheme for the development of the 
· Coir Industry to be implemented dur-
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ing the Sixth Five Year Plan for the 
approval amj financial assistance ot 
the ntra ~o rn nt  The inten-
tion is to bring 60 per cent of the in-
dustry under the co.operative fold 
during the five year period. The 
Sivaraman Committee had strongly 
recommended more and more co-ope-
rativisation to prevent exploitation o-f 
the poor worke!§ by the private tra-
ders. I requesy the Central Govern-
ment to accept the scheme at the 
earliest and provide financial assist-
ance. 

Sir, disparities in the levels of 
wages fixed for workers in various 
States have also affected adversely 
the Industries of Kerala, like Coir, 
Beedi, Handloom and Cashew. I re-
quest the Central fl Government to 
bring out the necessary amendment9 
in the Minimum Wages Act so that 
the Central Government may be pro-
vided Wlth adequate powers to pass 
appropr1ate orders to narrow the i~ -
parities. 

Similarly Fatex Foam fodustry 
reserved for small scale ~ tor is 
/I)OW being neglected and--{/ in sad 
plight. The ruin of foam manufac-
turing industry in this country is due 
to the encouragement given to 
polyurethane foam industry which 
uses hundred per cent importer raw 
materials whereas Fatex Foam. is a 
hundred per cent indigenous indus-
try. So, i? this case the Central Gov-
ernment piould change its policy and 
encourage the basic indigenous 
rubber .. bafie industry. Otherwise 
thousands of workmen would be 

rendered unemployed due to closure 
Of Foam industries and the economy 
of Kerala and Tamil Nadu would be 
affected adversely. I would request 
the Central Government tol. take 
immediate action to save the Fatex 
l.1'oam Industry, 

Now, a third force in the industr.y 
~ betm iJiltQduced as Un.,- ll)&tcb 

industry with all Governinent patro-
nage. I am not opposing the ~ n

couragement Of these tiny units, but 
~ t  what is happening today is 
tba.Y the big industrialists and busi-
nessmen themselves are manipulat-
ing and migrating to tiny sector com-
plex only to obtain some more bene-
fits from the Government This should 
not be allowed and this should be 
avoided. 

Sir, I request the ~n ral Govern-
/ ment to pay special at ntion on the 
J Industrial developme 't/ of Kerala. 
Similarly Trivandrum and Cape 
Comerin are two southern-most dis-
tricts of our nation. One is part of 
Kerala and the other is part of Tamil 
N adu. Both these districts are in-
dustrially very backward and the 
people of these two districts have 
begun to think whether they are part 
and parcel of India or not because 
they are neglected in such a way in 
the matter of industrial development 
of their States, after independence. 
Sir, if this tendency and thinking of 
the people is allowed to continue, 
then I am afraid that  that may pave 
the way for parochialism. To avoid 
this kind of tendency being nurtured 
in those people, I would request the 
Central Government either to ap-
point a special committee to prevare 
a master plan for the industrial 
development of Trivandrum and Cape 
Comerin Districts or ask the res-
pective State Governments to pre-
pare such a plan and send the same 
to the Central Government for its 
approval and implementation. I would 
once again request the Central o ~ 

ernment to pay special attention f.ar 
the industrial development of ra ~  

Thank you. 

18.00 m.. 

The Lok Sabha then a.djouf'fled tUJ 
Eleven of the Cl.ock On Wednesdav., 
Juli{ 23, ~ ra ana 1, 1902 (Saka). 


